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RESOLUTNON RE. PROGRAMME OF
ACTION OF NATIONAL POLICY ON
EDUCATION.. 1986

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND MINIS-
TER OF HEALTH AND FAMILY WEL-
FARE fSHRI P. V. NARASIMHA RAO):

Education, 1986

Sir, I beg to move the following Resold tion.

"This House approves of the Programme
of Action of the National Po'icy on
Education, 1986, laid on the Table of the
Rajya Sabha on 8th August, 1986."

Sir, before we start the discussion, I would
lik,? to anticipate One matter which has been
uppermost in the minds of all the Members
and perhaps of the educationists in this
country; that is, having brought a new policy,
having got it approved by Parliament, having
now brought a new programme of action, is it
possible for this programme of action to be
implemented without adequate funds? This
has been raised time and again. Therefore, in
order to obviate the same point being raised
here, I would like to say in the very first
instance that as far as additional resources for
funding the action plan are concerned, let me
assure the House that Government are fully
committed to the imperatives of the new
education policy. Additional funds will be
made availlable to the extent of the minimum
requirements which have been worked out and
are still being worked out. To this end we are
undertaking a thorough review of both Plan
and non-Plan expenditure provided in th,
Seventh Plan to divert resources for the vital
sector of human resource development.

Sir, having given this assurance, I may say
that so far a, the next Plan is concerned, the
policy itself has very clearly stated that from
the Eighth Plan onwards, the expenditure on
education will be of the order of over 6 per
cent of the national income. So, that assurance
has been given in advance. Doubts were being
raised, and rightly, in regard to the Seventh
Plan, and this is what I hav, to state in regard
to the Seventh Plan. Now, you can start the
discussion.

THE VICE-CHAIRMAN (DR. BAPU
KALDATE); There are 23 amendments.
Amendments No. | to 5. Shri Satya Pra-kash
Ma'aviya.
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SHRI SATYA PRAKASH MALAVIYA

(Uttar Pradesh); Sir, I move:

That at the end of the Resolution, the
following be added:—

"With the following modifications—

1. Atpage /0, para 7—

"for the word "children by 1995"
ippearing at the end substitute
"children by 1990."

2. Atpage 27 add at the end—

"To achieve the objective of
providing equal opportunity to all as
enshrined in the Constitution and to
make adequate provisions for
ensuring uniform type of education
from Nursery to Higher Secondary
stage for every ore the different
types of educational institutions or
scheols e,g. Public Schools, Model
Schools, etc. be abolished
forthwith."

3. Atpage 49. after para 8 add—

"(9) The Central Government will
resort to all possible steps to set up
atleast one open University in each
Stae by the end of 1990 and that all
expenditure in this connection shall
be met by the Central Government
and land will have to be provided by
the respective State
Governments."

4. At page 114, after para §
add—

"9. Even after 39 ycarg of
Independence, - certain social
groups are not only economically
poor, they are also backward in the
educational sphere. It is the
responsibility and Constitutional
obligation of the State to make
special provisions to provide special
faci'ities to the members of the'
Backward castes, so that at least the
gap in educational sphere can be
narrowed down. A planned
programme should therefore b,
drawn up (o that the objective is
achieved by the year 1990."
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5. At page 131, para 1—after the
words 'uninvolved in it'in the last
line add—

"According to the World Bank
estimates, India would hav, the
largest concentration of illiterate
populaiion in the world by the year
2000 AD; the country will have
54.8 per cent of world's illiterate
population in the age group 15—19.
A planned programme should
therefore be chalked out so that
illiteracy is liquidated from the
country by the year 1990."

The questions were proposed.

THE VICE-CHAIRMAN (DR. BAPU
KALDATE); Amendments No. 6 and 7. Shri
Chitta Basu.

SHRI CHITTA BASU (West Bengal): Sir,
I move;

That at the end of the Resolution,, the
following be added—

"With the following modifications—

6. At page 10, para 7,the
words "Taking ........... 1995", the
following be substituted namely:—

"The Government would make
all efforts to mobilise adequate
resources to achieve the goal of
universalisation of  elementary
education in the country by 1995."

7. At page 26, for para 5, the
following be substituted namely:—

"The Government has set itself to
provide equal opportunity in the
matter of access of equal education
to all irrespective of thy» capacity of
the parents to meet the expenses for
the same.

The school education shall be left
to the States in order to en-sura the
mental development at the school
stage in keeping with the rich
ethnic, linguistic and'
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cultural diversities with financial
assistance from the Centre.

It would, therefore, be the
endeavour of the Government to
make available good quality of
education for all at secondary stage
by  uundertaking a  massive
programme of upgrading schools
during the Seventh Five Year Plan."

The questions were proposed. .

THE VICE-CHAIRMAN (DR. BAPU
KALDATE); Amendments No. 8 to 19. Shri
Chaturanan Mishra. Not here. Amendments
No. 20 to 23, Shri Mostafa Bin Quasem.

SHRI MOSTAFA BIN QUASEM (West
Bengal); Sir, [ move:

That at the end of the Resolution, the
following be added:—

"With the following modifications—
20. At page 26. para 4(c), for lines

2 to 9 "Taking into................... main.
tenance purposes." the following be
substituted namely:—

"The Central Government will
give liberal financial assistance to
all Secondary Schools of the
country so that they may improve
their Libraries and Laboratories."

21. At page 26, para 4(c). in line
18 after "consolidation," the
following be inserted namely:—

"This core-curriculum will be
prepared in consultation with the
SCERTS, State Secondary Boards
of Education and other state
agencies concerned with education."

22. Atpage 27, para 5, in line
after "Secondary Education" the
following be inserted namely:—

[\S)

"In the Navodaya Vidyalayas,
regional language will be the
medium of instruction."

[RAJYA SABHA]
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23. At page 41, para 8, in line 15 affer
"Colleges" the following be inserted
namely:—

"Instead of developing autono-
mous colleges which will adverse,
ly affect all other affiliated colleges,
the Central Government will take
steps so that all colleges get
financial assistance from the Cen.
trai Government with a view to
expediting thei, rapid development".

(These amendmens also sood in the name
of Dr. R. K. Poddar)

The questions were proposed.

DR. R. K. PODDAR (West Bengal): iMr.
Vice-Chairman, Sir, this 200-page Programme
of Action On "™e National Policy on Education
is the product of the the labour of 23 task
forces. Within the allotted time, I can only
make comments on one or two major facets of
this document.

Sir, two of the main articles of faith of the
National Policy on Education as well as he
Action programme  are as follows first, our
education system has already extended too
much and, therefore, it should not be allowed
any further extension. It should only be
consolidated. Second, this over extended system
is in a ramshackle state; there is no scope,
neither are there resources to bring about its all-
round improvement. Therefore, selectonly 2
P.M. the good or small bits of the system and
develop them into the socalled 21st century
level. We are in total disagreement with this
anti-people, elitist, formulation. Ours i« a vast
country. Over th, years with the increasing
population pressure our educational system has
assumed huge proportions. It now consists of
61'2 lakh primary schools, more than 50,000
secondary schools, about 5,000 colleges and
more than 100 universities, and this is only
with 34 per cent of literacy. If we happen to
attain 100 per cent literacy by the year 2000, we
can simply rule out the nearly three-fold
expansion. The framers of the National Policy
on Education and the Action Programme, who
preach the no-expansion theory, under the
guise of consolidation are simply not  talking
sense.
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Our people look upon the right to education
perhaps next only to the right to live. I am sure
they will exercise this right, whoever may
happen to rule the country, and all attempts to
choke the expansion of educational
opportunities would ultimately be defeated. It
is true that various educational surveys as well
as the present document we are discussing
have revealed a dismal state of affairs in the
majority of our schools, colleges and
universities.  They lack many basic
infrastructure facilities essential for a healthy
environment for teaching and learning.
Confronted with this grim situation, our
political masters, instead of correcting their
errors, are now mouthing the recipe of the new
rich class which has grown luxuriantly during
these years as a result of the distorted capitalist
growth. These people want to build an isolated
mini-India for themselves in the image of the
Western consumer society without bothering
as to what happens to the other 90 per cent of
the Indians. Quite. a few of these new rich
class have their addresses not only in the cities
but also in the villages and, therefore, they
must have high class, glamorous, schools
under *he guise of model schools or Navodays
Vidya-loyas in the rural areas. What is ob-
jectionable is that this powerful lobby seems
to be breathing down the neck of the Central
Government and forcing them! to abdicate
their responsibility towards a balanced
development of educational opportunities for
the whole population. Daring the Seventh Five
Year Plan a sum of Rs. 2 crores will be sPnt
on one Navo-daya Vidyalaya to be set up in
each district of the country for a yearly intake
of just 60 students while a hundred ordinary
secondary school in the district where lakhs of
students are studying at the moment would not
receive a single paisa for their development
from the Central Government. This is nothing
but a revival of the same of the kind of elitism
that the British, practised during the colonial
days through the setting up of elitist schools
and which were never supported by our
national leaders. Thes, Navodaya Vidyalayas
are also being pushed through on several false
premises. For example it has been said that the
high class eilitist education is ipso facto High
quality education. For that meritorious
students need to be isolated
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from ordinary students for their proper
attention or that those who are bright in one
subject but below the  average in another
subject need t, be segregated into special
schools.  All such alibi for elitism! has been
discarded in democratic- countries, whether
capitalist or socialist. It is most
unfortunate that these rotten ideas ar,.
raising their ugly head in our own poor

country. Instead of developing this elitist
instituation, if the Government could
distribute  this Rs. 2 crores amongst the

100 odd existing -suhools in each district,
each would receive about Rs. 2 lakhs with
which  substantial  inprovement in the
laboratory and library can be accomplished. If
this is done ™ a phased manner, (Il better
improvements c'an be effected. So, Sir, in all
humility, I would request the Government to
give up the idea of such model schools and
adopt thig democratic approach. This will be
in tune  with the idea (f the common school
system as proposed by the Kothari
Commission which has just remained on
paper only. Now, as if to expatiato  th<j
guils of elitism, the Government has come

forward with the catchy slogan of
"Operation Blackboard" for the
improvement of primary education. A

fancy list of items for an ideal primary
school has been prepared and , solemn
declaration has been =~ made that the funds
for these schools as well as for t*ne
appointment of new teachers  would  be
provided by the Central Government. But,
if the reports in the Press are correct, t'he Plan-
ning Commission has flatly refused to
grant funds for these purposes. But the
Minister has just now said that they are still
searching and funds may be available. But I
have great doubts about it. It seems that this
"Operation Blackboard" is going to be a
gimmick  like the earlier "Garibi hataa”
slogan, Sir, the some philosophy of nurturing
the few while neglecting the many is also
being pursued in the higher educational
system also Here also, instead of , rational
'‘and equitable development, all the
development funds are being channelised t,
the so-called few autonomous  colleges and
autonomous departments. The Document
has raised m'any peripheral issues which are
not central to the  burning question of the
day, namely, the all-round improvement
of
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our educational system. Take, for example,
the question (f delinking jobs and degrees.
Since degrees do not ensure jobs, they are, for
all pactical purposes, already delinked. Giving
an official sanction to this would make the
university degrees devoid of whatever little
sanctity they still enjoy. The Government is
perhaps longing for the perverted satisfaction
out of the likely decrease of the unemployed
among the degree-holders Sir, there are
degreeless unmployed and would they be less
compared to the degree-holding unemployed?
Another quick-shot attempt at educational
improvement in this Document is the
relentless drive towards centralisation. A large
number of boards and committees has been
proposed at the pan-chayat, district, State and
Central levels. There is, however, a lurking
fear 'and tendency t, feel that these
committees and boards would be filled by
bureaucrats and yes-men under the control of
the Central Government and this will be eat-
ing away the autonomy of the State Gov-
ernments in the sphere of educational
management. The most objectionable sug-
general academic community and also by
India Service, namely, the Indian Educational
Service. Sir many of these features have been
objected to by almost all the major university,
college and school teachers' 'associations as
well as by the general academic community
and also by the West Bengal Government and
the Tripura Government. If the Central Gov-
ernment gives up its obstinate elitist approach,
there would be many points in the National
Policy on Education and this Action
Programme with which there can be general
agreement and we would all join together in
making all-round improvements in our
educational system.

Finally, sir, although the Minister has just
now said that there will be funds, still I think
we should raise this point. There is an amount
of a little over Rs. 1.700 crores that has been
earmarked tor education in the Seventh Plan.
This is a mere fraction of the Rs. 16.000 cro-
res that would be needed to net this Action
programme fully implemented in the
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next decade. There is no indication up till
now in this Document as to from where this
enormous amount of resources will be
available.

Sir, i think, in all likelihood, this Pro-
gramme of Action will end up only in sound
and fury signifying nothing. Thank you, Sir.

SHRI M. P. KAUSHIK (Haryana): Mr.
Vice-Chairman, Sir, first of -1 ¥ must thank
the hon_ Minister for presenting the Action
Plan of th, National Policy of Education. |
should also Chink that the Draft Committee
has put in hard work and labour in producing
a practical, feasible plan to execute the
National Policy on Education.

If T were to look at it, the main functions of
education in the country is to make each
individual literate and a constructive
constituent of th, nation ,nd, secondly, to
uphold the integrity and national dignity.
These are the primary functions of education
today. For this matter the Plan presented to be
executed, to me, seems laudable, practical and
feasible. At far as the question of funds is
concerned, the assurance given by the
Minister, I think, iy enough *o remove all
doubts from our minds that somehow or other
the funds will be made available to execute
the Plan.

I 'have to examine in broader perspective
the total PI™ to %e executed in three different
aspects. One of the primary and the most
crucial part of the educational system is
primary education, middle education and the
apex, University level education. I am not
one of those who have a defeatist attitude
towards the Plan to be implemented or to
improve things 'as at present. I believe that
things can be improved if we 'have got th,
will to do it. I will pray and request all Mem-
bers from all the political parties in the
Opposition to support this realisable Plan in
the greater national interest and let us try to
improve upon the state of affairs of education
asitis. I wish the entire
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Plan as envisaged, the scheme of things
envisaged, j; completely implemented— in
toto. Bit the task seems to be colossal. It will
take time. I think that to execute the entire
Plan we might have t, reach up to the 2000
AD; that is, the Plan has to be executed in
stages. And for that we have to lay greater
stress towards those who are unfortunate,
who are poor, who are backward, who are
unlooked after, till date. In that case, sir, I
would pray that a few innovations should be
introduced in the present scheme of things.
The expenditure to be incurred ,, th, execu-
tive machinery for this Plan should be
reduced to the minimum; it can b, done.

My empbhasis more will be ¢n the practical
tools to be utilised for executing this Plan so
that real education is made availably or
standard typ. of education is made available
to the students or to children of the villages,
far-flung villages, as they ,re available t, the
children of the so called elitists in towns and
big cities.

As far , primary education is concerned,
our major requirement at the present moment
is that for each village, howeve, gpall it may
bey even If it has got nearly only 30 or 40
children, we must have a school, with
properly trained teachers. If this condition is
satisfied, I think half the battl, will be won. At
the present moment, the enrolment, jn some
cases, is 95 per cent, but the drop-out is also
to the tune of nearly 60 to 70 per cent at the
primary stage. How can this be avoided? Sir,
to my mind, the practical difficulty is ill-
trained teachers, ill-equipped schools and the
apathy of the community towards schools
>and thei, own children. These things are the
primary factors which ar, responsible for the
drop-outs The drop-outs have got to be
stopped and the primary education has to be
made , complete success if we want to
achieve the g°al of giving education to our
students.

How t, train these teachers? I feel that a
great number of teacher; have to be
employed and even , bigger number i*

of National Policy on 98
Education, 1986

already in employment. There was , pro-
vision for in-service training for the teachers.
There is a provision in this Plan of Action
that the teacher, will be trained at district
levels and institutes will be opened for that
purpose. I have got to make one submission
in this regard. In-service training to the
teachers for a fortnight or s, would be
defeating its own purpose. If you want ,
trained teacher, you should train him
thoroughly well. For that, in-service training
courses should b, of the duration of 30 work-
ing days. After that, unless we assess what ,
teacher has learnt and what he " able to teach
the students, no useful purpose will be served
by giving the teachers in-service training for ,
fortnight or 0. My humble submission is that
in-service training of the teachers of primary
schools. Higher Secondry schools and High
Class schools or even up to the university
stage should be of a duration of , time which
is substantial and meaningful. After the
student has passed the elementary stage and
we have been able to achieve the zero drop-
out rate, we will b, able to jake gur literacy
drive a successful one.

Here I have got one more point to add. The
adult education is running side by side. There
js ~ full-fledged Directorate of Adult
Education Expenditure also is quite
enormous. I fee) that the primary education
and ,dult education should be merged
together. The administrative expenses of
these two should be reduced by 50 per cent
by merging them together and the funds ‘o
made available should be utilised for
increasing the number of primary schools and
the number of teachers. My idea i that
primary school teachers should be made to
give literacy to those unfortunate youngmen
and young women below 45 year, in the
villages who could not get the opportunity of
educating themselves After the primary state,
I feel that there should be some vocational
training in the midd], stage for the benefit of
the students depending on the environment
and the location of the school itself. Here a
question arises that there will be a difference
in the type o'f vocational education
imparted in cities

4
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and in villages. 1 can assure you, Sir, that
such differences will remain always in any
society anywhere in the world. We have to
cater to the needs of the population.
Therefore, such difference should be per-
mitted in the greater interest of the students
themselves, in the greater interest of the
nation itself. After the student has reached the
middle stage, whe, he crosses the 10th class,
the education imparted should he of the type
that whe,, he leaves after two years (f study 'at
toe higher secondary stage, he is a profitable
member of the society he could either get a
job or he could start a workshop of his own
or he could start a business of his own. If this
much can be achieved, then alone this present
education will be successful, and it will be in
the greater interest of the nation.

Sir, this brings me to the syllabi also. I am
of this opinion that, as it is, knowledge will go
on expanding day by day and, therefore, more
and more knowledge has got to be
compressed in toe syllabus of the degre,
classes, (f the higher secondary classes and of
the metric standard classes. And, therefore,
the higher secondary stage should be a
terminal stage as in the foreign countries, j,
the advanced countries , in the so-called
highly industrialised countries. A student need
not go beyond the higher secondary stage if
he has to normally function as a useful
member of the society and look after himself
and his family and fit enough to make himself
a useful member of the society, if this is the
criterion, I think, the question of de-linking of
degress, etc. can be looked after by itself.
There may not be a necessity to acquire a
degree. At the secondary stage, they are going
to be "two streams. One is the vocational
stream and Hie other is purely academic
stream. Here, | may mention that in Classes 9,
10, H and 12, wherever the school's location
may be, there should be a provision for all
three faculties-arts, science and com-merce-
for the students to acquire their education at
the higher secondary level, there will be a
vocational stream and there
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will be an academic stream. I feel that if a
student wishes to change after the secon. dary
school from the vocational to the academic
stream, there should not he any hurdles placed
in his way. At the moment, in the universities,
there are a number of hurdies for changing
from one stream to the other and from one
course to another. I think there should be a
liberalisation of courses. Rather there should
be full freedom in the choice and the student
should be permitted to take wup any
combination of subjects at the degree level
Again, I feel, ,t the degree level, there should
be , complete compression olf knowledge. And
MA courses should always be simply fo, the
research work or the preliminary stage pf
research work. We will have to make our
syllabi so compact that ,t the degree level, we
should have a final terminal stage as far as
know, ledge in different subjects is concerned.
At the moment v, have got Honours courses
and Pass courses. I feel this type of distinction
should be dispensed with. And at least in three
subjects, the man should acquire proficiency
of a h'gh standard which will give him all the
knowledge required to understand the
surroundings and to look after himself and to
look after th, society also. Here I may
mention, Sir, and I am n°w touching a very
delicate topic, and I would prefer that this
aspect which I am touching now, is given a
deep consideration, , deep thought, ,nd that is
the question of reservation for minorities, for
Scheduled Castes, If,, Scheduled Tribes. I
believe that education should be in the mother
tongue of the child, that &U those who have
ot the disadvantage of birth should he looked
after well and given all the opportunities for
their development and education and for that
there should be' som. reservation, also
because of rheir backwardness, 'also because
off their backwardness due to either caste Or
due to cqmmunity or even economically. I
would like that this economic backwardness
should be tagged together along with other
kinds of backwardness. Thes, concessions and
these reservations should be in common
schools. There is a provision feat minorities
may have separate HTs, may have separate
schools. So, minorities also ar, permitted to
have separate schools. I agree that there is
right of minorities to
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have separate schools but i, the vicinity if
other communities als, liv, there, I would
much prefer in the greater interest of nation'al
integration, 1, the interests of national
development and greater understanding
among the different communities of the land
that there should be admission df all types of
students and for that I would suggest that
vicinity schools, vicinity colleges, vicinity
1ITs or vicinity iTTs should be the order f the
day. Who runs them is absolutely immaterial.
Whether the State rims them o, a particular
community runs them o, a particular section
of the society runs them, I have no objection
to that; because private enterprise is as
necessary as state go'ading for imparting
education to all ‘he people and, therefore, my
humble submission is that there should not be
a rigid criteria for a particular section of
society fo, a particular type of school
individually catering t, that section, whether it
is Scheduled Caste, or Scheduled Tribe or any
minority, religious, social or otherwise.

With these few words, Sir, I commend this
Action Plan and I thank once again the Prime
Minister for providing the funds and an
assurance has been give, by the Minister, and
I thank the Ministe, for producing, such a
beautiful, laudable, practical scheme of
things f°r the natio, (for its o“n progress.
Thank you.

SHRI ALADI ARUNA alias V.
ARUNACHALAM (Tamil Nadu): Mr. Vice-
Chairman. Sir, on behalf of the ANNA D, M.
K. I strongly oppose the Resolution put by the
Hon. Minister for Human Resource
Development regarding the Programme of
Actio, ('f the National Policy ¢n Education;
not because of the lack of national interest but
because of the transgression by the Centre
into rh, jurisdiction of th, States. Being a true
federalist, I am bound to oppose any move
against the interests of the State. The accepted
'federal principle i that the interests of the
state are th, intrests of the nation. Education
was a subject of the State in th, Government
of India Act, 1935 Attempts were made during
the time of framing of the Indian Constitution!
to transfer the subject 'Education’ from
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the State List to the Concurrent List by great
leaders like Abul Kalam Azad and others but
it was not accepted by the founding fathers of
our Constitution. Sir, Justice Chagla, the then
Minister for Education, renewed the same
attempt to transfer the subject 'Education'
from the State List t, the Concurrent List.
Fortunately, he was not 'allowed t° wield his
sword. His attempt was also defeated by the
States. At last the Centre exploited the period
of emergency a"d amended our Constitution
so as to transfer the subject 'Education’ from
the Stat, List to the Concurrent List
Consequently, now the Centre is spreading its
tentacles over the States in the riame of
national policy on education. I, formulating
th, policy on education and implementing the
programme of action, Centre is not helpful t°
the States. It is wantonly creating rival institu-
tions, detrimental to the policy of the States
on education. Our Constitution has guaranteed
free and compulsory education to all children
up t° the age of 14 within a period of 10 year
from the commencement of the Constitution.
But so far we have not taken any steps to
introduce free and compulsory education in
primary and upper primary levels. Even after
40 years of our Independence, the Fourth AH
India Education Survey mentiong that 190
thousand inhabitants are still without primary
schools; one-third of th, primary schools all
over India are having only a single teacher;
these schools ,re being rim in thatghed huts
allowing qun and rain enter freely into the
cl'ass room. Even though enrolment on record
is 92 per cent at the primary stage, the drop-
out due to poverty, misery and non-
availability of facilities to the students, is 30
per cent from the first to fifth standard; it is 75
per cent (from first to eighth standard and it is
estimated that out of 80 per cent of students
population who do not go beyond standard
ten, the drop-out ;p t° standard eight is 120
lakh per year roughly. About twenty i,l;', of
students who cross eighth standard never
continue their studies up to 10th standard.
This is the pathetic condition of primary and
upper primary level education.

T would 'ike  to know from the hon.
Minister as to what has been done for
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improving the number of (chool-going
children. What 'has been done U> avoid the
drop-out to this abnormal level? What is the
present allocation by the Government in th,
Budget 'for improving this position?

If you examine the illiteracy among the
Scheduled Castes and Scheduled Tribes, t'he
position reveals shocking facts. Literacy rate
°f non-Scheduled Castes and Scheduled
Tribes is 41.20 per cent but literacy rate
among the Scheduled Castes and Scheduled
Tribes js only 18.86 per cent. It is less than
half the non-Scheduled Caste people. If you
go through the literacy rate figures amongst
women, it is more lamentable. Literacy rate of
non-Scheduled Caste and Scheduled Tribe
women 's 29.43 per cent but among the
Scheduled Caste and Scheduled Tribe
women, it iy 9.5 per cent It is less than one-
third of non-Scheduled Castes and Scheduled
Tribes. What has been done by the Centr, t,
improve this position? If this position is
allowed to continue I am afraid, it will take
another 200 years to make the Scheduled
Caste and Scheduled Tribe people literate. As
usual, they are suffering at th, lowest rank in
the society, allowing themselves to be stepped
over by others. Centre has not shown any
interest or enthusiasm to improve the general
standard of education. It is, in fact, very
particular t, impose Hindi on non-Hindi
speaking people and to protect the interests of
affluent classes j, order to keep their
perpetual domination in the society.
Introduction of new Central School,
Navodaya, is an institutional attempt to
impose Hindi and uplift the affluent class.

The setting up of the Navodaya schools has
been strongly opposed by majiy non-
Congress (I) State Governments. As far as our
Government is concerned, on a number of
occasions, the Tam'l Nadu Government have
registered their protest against the new policy
of the Central Government. We are quite sure
that the setting up of the Navodaya schools is
not for the purpose of imparting knowledge in
science and technology, but it is only

Education, 1986

intended for imposing Hindi on the non-Hindi
speaking people. Therefore, we oppose this.

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION AND
CULTURE (SHRIMATI KRISHNA SAHI):
Not many; only a few.

SHRI ALADI ARUNA alias V.
ARUNACHALAM: 1t is not a question to be
decided by the minority or majority. You go
through the speeches of Pandit Nehru. He has
clearly assured in this House that the language
issue cannot be decided by the majority or the
minority. It has been assured in this House.
You go through, the record.

SHRIMATI KRISHNA SAHI: I said about
the Navodaya schools. It has been opposed
only byafew  State
Governments.

SHRI ALADI ARUNA alias V.
ARUNACHALAM: I did not say that it has
been opposed by many State Governments. |
said, it has been opposed by many non-
Congress (I). Government. Probably, you
have not followed what I said.

As far as the question of language is
concerned, our position is crystal clear. Tamil
has been accepted as one of the National
Languages of the Union. We will not accept
Hindi not only as on Official or Link
language, but eve, as a subject in curriculum-
Sir it is not a question of studying a particular
language. We know the merits and advantages
of studying a language. Therefore, it is not a
question of studying a particular language. It
is a question of accepting the domination of
the Hindi group. That is more important. Sir,
after freeing this country from the English
people, we will not allow the domination of
on, linguistic group over another in this
country. This is our basic policy. Neither the
majority nor the Constitution can take away
the fundamental right of the Tamils. This is
our strong stand. We have to put it on record.
If
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is our birthright to fight against the invasion
of any language against our mother-tongue,
Tamil. Till we succeed, the war on principle
will continue with all awareness.

Sir, the object of the three-language i formula
is not at all intended to pro-\ mote all the
National Languages menr ! tioned in the
Eighth Schedule of the Constitution. The
object of the three-language formula is the
imposition of Hindi. It is a deceptive way of
teaching only Hindi under the three-language
formula. In the Programme  of Action
also, it has been clearly mentioned that 'The
effective implemen- \' tation of the three-
language formula is also necessary to
promote an ade-quate level of proficiency in
the use of Hindi among children'.  The pur-
pose is not to promote all Indian languages
but to promote  only Hindi. Under the three-
language formula, asking the Hindi-
speaking children to study any one of the
South Indian languages is a surreptitious
way  of cheating th, South Indians. In
the Navodaya schools, only  English and
Hindi have been accepted as the media of
instruction. It has been clearly stated in policy
documents, replies to questions and
Programme of Action and all official
records. The acknowledged principle of all
civilised countries, developed countries, is
*hat the medium of instruction should be  in
the mother-tongue. It has been duly accepted
by great leaders like Gandhiji, Nehruji,
Rajaji, Dr. Anna and Kama-raj. Above all,
most of the Education Commissions,
constituted in regard to education,, have
clearly said that the medium of instruction
from the primary level to  the university
stage should be in the mother-tongue.  The
Education Commission, 19S4-66, has
recommended Regional language
should be adopted as the medium of
education at the university stage in a phased
programme spread over fen years; (2) In
the earlier stage of the undergraduate course,
th<* bulk of instruction may be given through
the regional language, while, at th, post-
graduate stage, it may be in English.
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In pursuance of this recommendation,
Parliament aaopted the Resolution on
National Policy on Education, 1968.

"Regional language are already in use as
media of education at primary and
secondary stage. Urgent steps should be
taken to adopt them as a media of
education at university stage."

So, the policy of the Government earlier was
to encourage all the eegional or the official
language of the respective States. But contrary
to that, now the Centre has proposed to
introduce only English and Hindi as the
medium of education. This is a
retrograde step, this is against their own policy
decision. It is now very clear that the Centre
has decided to suppress the regional languages
in their own places, in their own States
by introducing Hindi medium in Navodaya
schools. In our State it is a burning issue.
Whenever th, hon. Minister, Shri Chidam-
baram, has addressed the meeting in our
State on the national  policy on education,
he has said that Tamil has also been accepted
as one of the medium in addition to Hindi
and English. I would now like to  have a
direct answer from the Minister.
Neither the record of Programme  of Action,
nor the policy statement of the Government,
nor any official record has state that Tamil
has been accepted or regional languages have

been accepted in adlition t¢  Hindi and
English. The  hon. Minister,  Mr.
Chidambaram, has  deliberately been
misleading th<? public, giving false

statements, because h, is afraia of the policy
of the Centre. If you go through the details
of the Navodaya schools, requirement of land,
plinth area of classroom, music hall, drama
hall, auditorium, swimming pool, all these
details ar, given. It clearly reveals that the
Government is enticing the public by
offering all these facilities. See, how it is
proposed to waste the public money for
their elite class. It is a patent attempt for
creating rivalry against the State
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institutions. It is unwarranted and
abnoxious. There are adequate number
of schoolsrun by governmental agencies
and minority  agencies to look after the
intellectual people. Therefore, opening of new
schools in addition to the existing institutions
is detrimental *o rhe cause of  education.
These would only help j, creating imbalances,
disparities and discrimination among the
students. Therefore, I would like to say that
Navodaya is a seed of disintegration, it is a
virus to the interest of the State.

1 appeal to the hon. Minister to allow the
States to follow their ¢wn policy ,s it was
followed earlier without the interference of
the Centre.

Wirn these words, I conclude my speech.
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SHRI D. B. CHANDRA GOWDA
(Karnataka): ~ Sir, the Action Prog
ramme is purely an executive action
We have already passed the policy
document in this House. Now we are
in the process of implementing the
directions of the policy. In 1977 Edu
cation was brought under the Con
current List. When the Constitution
was amended by the Poity-
Second Amendment Bill. This should not, and
I hope will not, circumscribe the freedom of
action of the State Governments. The
implementation of this policy. I do say,
should be entirely left to the States, and the
Centre should coordinate or assist or direct
certain policies to be implemented at the
lowest level.

The other important aspect which
I raised when 1 was speaking on the
policy document was about the me
dium of instruction. Even this docu
ment is conveniently silent about the
medium of instruction even at the
primary level. I would urge upon the
hon. Minister that, keeping the lingu
istic  States in  view, the mother
tongue and  mother tongue  alone
should be the medium of
instruction at the primary and the secondary
level. That does not mean that I am opposed
to the learning of other languages. But the
medium of instruction at the primary level
should be the mother tongue. Earlier in the
days of the freedom struggle, we used to say
that the national movement was a natural
result of the English education. Now, if this
policy is not properly implemented, I have no
doubt lhat there will be a national movement
for a
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new policy or a new thinking which may not
probably help in the integration of th, nation.

Coming down to certain details, the new
policy this document has not enunciated,
earmarked or quantified the amount involv
ed. The magnitude of the problem is how
the allocations ar, made, how the resources
are made available and what are the
arrangements for implementing the assur
ance that the hon. Minister gives to the
nation. Just placing this document for
discussion on the floor of the House would
not solv, the problem of education. There
fore, I would expect the Minister to quan
tify th, amount, the resources, involved.
It would be, according to my calculation,
of the order of 2000 crores
of probably by the next Five Year Plan it
would go up to Rs. 10.000 crores. But the
augmentation of the resources has not been
made out in this document. Additional funds
have to be made available for education up to
the Primary and secondary level. Very many
facilities have been thought of in the present
document so far as primary education is con-
cerned. The new policy has enunciated basic
facilities like teacher-student ratio, salaries to
teachers, and many other things. But the
allocation is not beyound 6 per cent of the
outlay in the Seventh Five Year Plan.
Unqualified Priority to universalisa-tion of
elementary education will just not succeed
unless enrolment and universal retention of
children up to the age of 14 is assured. These
two things have to be assured, r discussed,
when the Policy Document was debated, that
we thought of only motivating factors for
children, schools operation black board,
buildin.cs, teachers but I would request the
honourable Minister also to consider
motivation of the parents is an essential
ingredient so far as education in India is
concerned. May I bring to the notice of the
honourab'e Minister that the Government of
Karnataka has brought out a scheme called
Vidya Vikag Scheme. Under this scheme free
*ext books are supplied to all students in
classes 1 to 7. Aided and corporation schools
are also included in this programme. All
students of classes 1 and 2 in Government
schools will b: provided with, free uniform.
Under this scheme during
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the year 1986-87 a provision of Rs. 835
lakhs has been mad. for supply of free
uniform and text-books. Why I am dra
wing attention of the honourable MinisteT
to this particular Programme is that all
the motivations may not initiate or enthuse
the parents to send their children (O schools'
Therefore, supporting the parents in send
ing their children to school is most impor
tant. Our experience is in ths last one
year the enrolment in Primary classes in
Karanataka was about 54 to 55 lakhs but
after introduction of this scheme this year
we have found 19.2 lakhs more students get
ting in to school, from which I draw this
honest inference that the reason why parents
do not send their children to school is
that they cannot afford to provide their
children text-books and a pair of clothes—
a uniform. But now when we have tar-
ted providing tree text books and unifoim,
parents are sending their children to school
in increasing numbers. Now, so far as
this document is concerned, it does not say
anything about any gch programme or
things like a mid-day meal; programme.
So I urge upon the Minis*er fo take note
of thi particular aspect. f say this
because economic compulsions are the root
cause for th, drop-outs and it is estimated that
the drop-outs in Classes 1 fo VIII account for
75 per cent.

Then Sir, my second point is about the
establishment of the district model schools.
Originally, it was thought of as District Model
Schools. Now they are called as Navodaya
Vidyalayas. The establishment of these
Navodaya Vidyalayas, as envisaged in this
Document, will lead to one thing. May I
caution the honourab'e Minister that these
schools which are called a, centres of
excellence will, in the future, indulge in and
perpetmte  elitism in  schools, in the
educational system, and may become centres
of exclusiveness. (Time bell rings)

Sir, Iwould liketo mentiona few
points about vocational education.  The
Kothari Commission had set the target at
40 per cent. But the achievement was of
i the order of 2.5 per cent only. Even in
1 this Document, it i enunciated that by
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1990, they propose to achieve 10 per cent and
by 1995, they propose to achieve 25 per cent.
This casual approach to vocational education
does not help. I am glad that a reference ha
been made to the fact that decentralisaion of
power has been accepted and it has been said
that powers will be vested with the Zila pari-
shads. Again, Sir, 1 would like to diaw the
attention of the honourable Minister to one
thing. The Karnataka pattern should be gone
into. We hav, further decentralised now and
have vested the powers with panchayats,
specially with reference to primary education.
Now, Sir, the ITIs and the polytechnics ar, the
most thought of institutions so far as technical
education is concerned. Our experience is—I
do not know; I may be wrong in saying this—
that the direction of the Central Government to
open a new polytechnic even in the rural areas
wi'h a population of less than twenty thousand
is that we have to deposit or give a bank
guarantee for five years at the rate of five
lakhs of rupees per course. If you want tg -
open a polytechnic of fou, courses, the first
thing that the institution which wants to open a
polytechnic has to do is to make available this
amount of twenty lakhs as deposit through any
nationalised bank, will it work? We want to
take technical education to the rural areas and
this is the thrust that this Document has given.
So, I hope that this matter will be looked into
by the honourable Minister.

Before concluding, Sir, I would only say that
we begin our education by filling in a form,
both at the primary school stage and also at
the university stage. ~What we do is that we
fill in the nam,, of the person first. The
second thing is the name of the father of
the person.  The third thing to be filled in is
the religion and the fourth thing i the caste,
we begin with declaring that we belongto  a
particular case.  We begi, with declaring
that we belong to a particular community. But
the document pre-supposes— I dg not know—
after th, implementation that nationalism,
freedom of the children, is secure. 1 would
only request the hon. Minister to enlighte, me
on this aspect.

Education, 1986

I thank you for having given me the tim, to
say a few words on this important Action
Programme document.
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"This Programme of Action" is meant to provide
an indication of the nature of actions which will be
needed in order to implement the directions of the
policy. It provides a broad strategy within which
detailed scheme will be subsequently drown up. It
will also facilitate the preparatory work whichl will
be required before such schemes can be worked out

fully and put into operational form."
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SHRI T. K. C. VADUTHALA
(Kerala): Mr. Vice-Chairman, Sir, I am
thankful to you for giving aie an opportunity
to speak on this important topic. The
Programme of Action which is before the
House at present, sets out the main aspects of
educational changes in the country as s
whole.

Our educational system' was subjected to
extensive study by the Education Com-
mission in 1964-66.  One of the outcome



137 Resolution re. Programme of [22 AUG.

of such a study is the structural change in the
form of 10+2+3. The Programme of Action
now under review lays emphasis, among
other things, on universal and free education
to children up to an age of 14 years. This has
relevance to, the constitutional provision
under Art. m 45 for free and compulsory
education to all children until they complete
the age of 14 years. Early specialisation
through skill training, intensive vocational
and professional specialisation have also been
prescribed in the Programme of Action.

Another major change is delinking of
university degree from jobs and establish-
ment of Navodaya or Model Schools. These
schools are being established one in each
district with a common curriculum. All these
changes are aimed at establishing a healthy
foundation of basic

knowledge and skill for the whole
4.00 P.M. nation. In this context, I would

like to point out the observation
made by the Gajendragadkar Sub-Committee
(1968) of the *9tiocal Integration 'Council.
I quote-

"Education from the primary to the post-
graduate stage should be reoriented &q:

(a) serve the purpose of creating a
sense of Indianness, unity and soli-
darity;

(b) inculcate faith in the postulate
vof democracy; and

(c) help the nation to create a
modern society out of the present
traditional one."

1 hope the ideas specified above will act as a
guiding principle while prescribing the
curriculum for the new educational system.

Plato, in his "Republic" has stated, as said
by Socrates his definition of education:

"Education is divided into gymnastic for
the body and music for the soul. Music
includes literature which may be true or
false."

1986] National Policy on 138
Education, 1986

So, our mam aim should be to enncti tne soul
of the students. 1 don't think that this idea has
anyway influenced those who have been
authorised to draw up programme of early
childhood care and education. Music is for
soul; how correctly it is worded! From the
pre-primary education system from the
educational curriculum, music should not be
eliminated. But we have to be really sorry for
the poor standard of the teaching staff of
Balwadis, who are employed on a very small
sum of honorarium. On the other hand,
nursery schools of western style are freely
functioning in our country for the sake of the
children of the affluent society. Both these
systems have not been influenced by the
system prescribed for those who love music
for refinement of soul. How could both the
systems prevail under the New Education
Policy? It requires elucidation.

An important step at the primary level is
the "Operation Blackboard"—a massive
school improvement programme which in-
cludes providing basic amenities with
community involvement. The idea, it seems,
is to catch and retain the millions of children
who never go to school. Even if they go, they
soon become drop-outs. Unfortunately, most
of them are girls and children of the
Scheduled Castes and the Scheduled Tribes.
Why is elementary education with all the
incentive assistance still beyond their reach?
Because the formal schooling demands
attendance for most of the workingdays in an
year. The children are valuable assets for
these families of the Scheduled Castes and the
Scheduled Tribes as they are income-earners,
if they are boys. If the children are girls, they
are house-keepers when the parents are at
work-sites. This is the main reason for the
formal schooling becoming beyond the reach
of the children of the rural areas as well as the
poorest urban regions. Under such social and
economic conditions of these children, the
non-formal education assumes greater
importance. The principle governing; should
be thst the school should not be an alienating
institution but one which should suit the
environment of the students. The students are
the assets of the nation, and the youth of the
nation
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are its hope.  Our system of education
should help to realise this hope.

The non-formal education hitherto has not
been given due importance that it deserved.
The formal education is beyond the reach of
certain categories of rural population,
especially the Scheduled Castes and the
Scheduled Tribes and other weaker sections
of the society. These are the factors which
contributed to the low percentage of literacy
among these people. The literacy rates are
21.38 per cent for Scheduled Castes and
16.35 per cent for Scheduled Tribes as
against 41.20 per cent for general. The
situation calls for systematic efforts directed
towards the educational development of
Scheduled Castes and Scheduled Tribes. In
ancient days scope of education was very
little and many of the people did ?et chance
to learn even the scripts. I quote here a
Sanskrit shloka.

'Acharyal Padamadathe Padam
Sishya Swamedhsyu Padam Sah
BrahmacharrlyJi Padam Kala
Kramsnach."

The acharya could teach only one fourth of
the education that could be taught, second
one-fourth comes with the effort of the
student himself. The third one-fourth comes
forth with his contact with his classmates and
the fourth one-fourth is acquired during the
life time with his contacts with other people.
So, education is never complete. In those
days Achar-yas were of this opinion.

Another remarkable change in the system is
vocationalisation after the eighth standard.
Such a training equip them to make a living
through productive work. But it should be
ascertained what kind of skills are in demand
in various places and how many people could
be profitably employed. By the end of 1984,
the number of establishments in which
apprentices were taken were 13,375 and
apprentices that were employed were
1,34,203. This picture does not give a bright
future for the scheme.
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A major changs made in the higher-
education is de-linking of university degree
from job. This will be accomplished through
the establishment of a National Testing
Service. The idea, it seems, is to reduce the
demand for higher education. The National
Testing Service itself may not be able to
significantly reduce the pressure on formal
higher education, unless there are enough jobs
to accommodate all the needy people. Many
of them who go in for formal higher edu-
cation with an eye on higher posts will be
able to influence the authorities. So, naturally
those who are thinking of delinking dsgree
from education will be in difficulty to provide
these people with necessary job they require.

Cultural heritage has also not been given
much importance. I am the one who is
connected with one of the biggest publishing
houses in the country. We find that most of
the readers are after the ancient literary works
and ethics just like the Mahabharata,
Ramayana because the heroes of these works
could properly guide them in thei, fife. So,
such literary works are also to be considered
for inclusion in the text-books in the national
education system.

At the end I would like to quote a few
sentences from the works of Pandit
Jawaharlal Nehru as visualised by him;

"It is man that builds up the wealth of a
nation as well as its cultural progress.
Hence education and health are of high
importance so as to produce that quality in
the humanbeings. We have to suffer here
also from the lack of resources, but still we
have always to remember that it is right
education and good health that will give
the foundation for economic as well as
cultural and spiritual progress."

(Mr. Deputy Chairman in the Chair).

I hope the Programme of Action of the
National Policy on Education, 1986 will
enable the country to achieve the goal that is
highlighted by Panditji. Finally I congratulate
the hon. Minister for Human Resource
Development for bringing forward
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tbisdocument before the House for discus-
sion; and implementing the new education
system in our country.

DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh). Mr. Deputy Chairman, Sir.
I deem it a privilege to take part in this debate
on the National Policy on Education and its
programme of action. Firstly, I want to
submit to this august House that this National
Policy on Education is itself a very laudable
objective though it came after four decades of
our independence. I think a good effort is
being made in trying to work out a policy on
education for the country. At the same time,
Sir, I want to state that there is lack of trust in
the States. A subject like education naturally
is a State subject. Now, it is just like taking a
poor child in poverty and trying to show his
own mother and at the same time getting a
very rich woman with all jewellery and
property and asking the child to choose
between fwo mothers. The child will choose
whom? Naturally he would choose his own
mother who has given birth to the child. He
will not choose other woman in spite of
having jewellery and property. That is why it
is a question of choice. Now what is the
choice? The choice is mother-tongue. If
anybody goes against the mother-tongue they
are not going to succeed in the country...
(Interruptions).. .

SOME HON. MEMBERS; Why are you
getting excited?

DR. G. VIJAYA MOHAN REDDY:
Because I wanted to emphasise on  this
point.

SHRI CHATURANAN MISHRA
(Bihar); Mother-tongue is easy, but English
is harsh.

'DR G. VIJAYA MOHAN REDDY:
This document does not refer or even speak
about mother-tongue. I do not know without
mother-tongue what it will achieve in this
field. As a matter of fact, the language binds
the people, it awakens the people and it is
born out of the society itself as a means of
communication, barter, trade, unification and
as a
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means of formation. During the national
movement every one  rose against  the
Britishers.  They were asked to form their own
national committees and national provincial
councils to fight against the Britishers. ~ That is
how nationalism has emerged in this country
representing the various multilingual
groups, workers, peasants, educated, students
and  others. Finally after gaining independence
on the same earth has resulted in the national
States. Today we are having linguistic
States, not because it i; gifted by somebody,
because it is the people who asserted their birth
right and created these States. I want the hon'ble
Minister to please think about it because Shri
Potti Sriramulu, a great Gandhian, who fasted
and died for th. cause of the formation of
Andhra State and only  then, Andhra State was
formed. Then, Mr. Deputy Chairman, Sir, a great
peasantry of Telengana, who fought against the
tyrany of Nizam and who broke the Nizam
domination and finally they have got Andhra
Pradesh which was a pace-setter for all the
linguistic States. That is why, 1 want to
emphasize that the medium of instructions
must be in the mother tongue and without that it
is very difficult to accept this policy. Without
that policy agreed upon in the beginning itself it
is very difficult to accept this policy in the
name of national integration because, Sir, in
our countrv. national integration, communal
unity, all these words have become very
popular slogans. During the days of national
independence movement, all the people were
unified, all th, people had marched together
shoulder to shoulder but now, it has become very
difficult because of the policy adopted by the
Central Government. ~ We have reached a stage
where tbey have to call national integration
conferences but nothing comes out of them.
There is no channel between the people and
these conferences. That is why, Sir, I want to
state that the Government who has framed this
policy must agree that education must be impar-
tedin the mother tongue.  This thing must be
written in very bold letters in the first page of the
document itself, then only, this document
will have validity. Another thing is our blind spot
is adult education. The adult education has been
neg-l1 lected over th, last 30 years.  The pri-'
mary education has not reached the villages,
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the hutj and thy poor people. This is
why, they have now become uneducated
adults because they have not been educa
ted at the proper time. The entire wealth
of the country depends on their labour
and the national progress also depends on
them. That is why, adult education is
the most important facet that should

find a pride of place in any national policy. W,
must work out some method by which
primary, education is made available to the
working people, whether they are in factories
Or whether they are in farms. We should be in
a position to impart them not oily basic
education but also expertise in the particular
profession which they are following. Then
only we will be in a position to generate
productive force in our country. In spite of
various odds. India i" be abj. to build up a
strong, self-reliant country because all
technical know-how is borne out of hard
work. If you try to remove work, there is no
technology. It is after a hard work of
generations and generations of people that we
have got a scientific technology, that we have,
gat a language, that we have got so many
privileges. That is why, Sir, adult education
must find a place and one of the most
injurious results of the British system i
bureaucratization of education. We do not
have the old relationship between the teacher
and the taught, where the taught have got
Tespect for the teacher and they grow together
to the enlightenment of the entire community.
That kind of a situation >s not there. We have
bureau-cratised the educational system. We
want to keep it under the control of officers,
IAS officers or any other officers, who have
nothing to do with the village*, who do not
know about the environment of the villages,
who hav, never tasted poverty, who are not
prepared to stay In huts and ry to talk to those
people and understand as to what is the root-
base on which this education policy will have
to be worked out. That is why our planning
process also must begin from the village, from
the rural home. In the town, it must begin
from the house of a worker. What they require
must become our policy. Then only we will be
able to build up a sound system of education.
The glamour for televised education or com-
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puterisation is not going to lead us far.
Unfortunately or fortunately, the industrialised
nations, the so-cailed developed nations have
gon, very must ahead. We cannot force our
pace to step into their company or to compete
with them in trade. If we cannot compete with
them in trade, We will become junior partners.
And if we become junior partners, naturally
our country, with so much poverty, with no
purchasing power, will lac behind. That is
why Nemesis is always there. The possibility
of the uprising of the poor people of the
country is always there. The, the entire
industrial monarchy will collapse. Then all
these policies which have been worked out in
the name of national integration will fall-apart.
That is why, Sir, I request the hon. Minister to
kindly ponder over the situation because he
has got great experience. He is also a freedom
fighter. He should try to work out a policy
which is in keeping with the traditions of our
national movement. Thank you.

PROF. CHANDRESH P. THAKUR
(Bihar).- Mr. Deputy Chairman, Sir, I rise to
welcome the Programme of Action on our
National Policy on Education, 1986. I would
like to record my gratitude to the
Government. This gratitude I am expressing
as a conscious citizen and a concerned parent
apart from bemj a teacher;

Education is a critical but sensitive in-
strument for development. We want a
cohesive, forward-looking society. We
cherish an articulate and vibrating democratic
polity. And we are endeavouring for
economically developed levels of living for
our citizens. For all these, education is
inescapable.

Sir, we started well after independence. But
several constraints have hamsttung our
achievements in education. But we are
beginning to run into better days, probably
fortunate days. The Government has takes a
courageous step on education. It is led by the
Prime Minister personally. H, is also forcing
the pace of momentum. We hav, today a
learned scholar as Minister in charge and he is
ably assisted by a very articulate Minister of
State.
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Our education system has been subjected to
severe stress and strain. Under conditions of
resource constraint, the problem of quality
education versus mass education had to be
faced, and that, :00, regardless of the level,
primary, secondary or tertiary. In the process,
I think, the quality of education has been the
real casualty, particularly at the higher level. It
is encouraging of find that the political will
behind the resolution is backed by a
commitment to find appropriate resources as
well . Good education required adequate fund
allocation as well as budgetary approval of the
allocated resources. Also it requires release (f
'he budgetary resources; more tha, that it
requires total control on th, diversion of
allocated and budgetary resources; and finally,
its effective utilisation. There is need to note
that there are constraints at each stage of this
endeavour from allocaion to final utilisation.
How to augment the resources pool fo, support
of education is a big question. And I am sure
the Government is concerned about it.
Optimism notwithstanding, the constraints are
genuine. It is true not only in relation to
education; it is so in Telalion to the economy
as -1 whole. Now, the resources would come
finally from! -where they are at the moment or
where they potentially could be. W, will have
to face the situation squarely. 1 submit here to
you, and through you to the society and the
Government, that education hag largely been
handicapped by an attitude of philanthropy
and charity towards it by the test of the society
s particularly the non-Government sources.
This attitude towards education should switch
over to one of investment in self-interest. We
do not want anybody to look at education for
short-term, direct and individual gain alone. Tt
should b, looked at for more as a long-term,
indirect and collective gain. And given that
perspective, investment should come and It
should come without any restrain from all in
the society. My concrete submission, there-
fore, is that business and industry must tiiich
in more, than what it has been doing. Tt has
been a part of the tradition of business and
industry to promote education. T would like to
see this being done in Tndia much more
vigorously and energetically than what is
being done at the smoment.  The reasons ar,
covious. It the
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resources, and it is also the final consumer of
the products of better training and education in
the ociety because it ,eeds skilled hands a: all
levels. Then, it must also shar, in appropriate
measure all kinds of social responsibilities
which the society demands of it from time to
time on th, road to progress. I submit for your
consideration that the Chambers cf Commerce
and Industrial Organisations should be
structurally involved in th, educational
process. It is possible to think of an
oragnisational setup where we have a
consortium of business and industrial houses
in a particular industrial or urban location
which may be entrusted with specified
responsibilities. If not a formal direction from
the Government, at least an earnest request or
appeil may be made to this consortium to do
something target-bound for the development
of education. Secondly, it is possible o think
that fiscal and other incentives which are
available from the Government could? be
more  tightly related to  educational
development rather than educatioi being one
among the several streams as a beneficiary.
Thirdly even the current fiscal concessions for
aiding charitable and social institutions should
receive much closer direction for concrete
results in the educational field. I would submit
that a definite percentage of the resources
available under these fiscal concessions should
be earmarked for educational development
alone. I think the Kothari Commission made
«* very clear that education must be linked to
job market. If I remember a particular
statement in that report, it says, "under a good
arrangement every graduate should be given
along with his degree or diploma an offer of
employment as well." Thi; is a welcome
proposition. Since the Education Policy
supports the Kothari Commission
recommendations, it is accepting that
proposition too. But it requires more steps,
concrete steps and genuinely concrete steps to
strengthen the educational system for purposes
of achieving that goal. Earlier the Discussion
Paper indicated that there were skill
efficiencies at middle and lower levels of job
cluster in the economy. Tt is in 'hat context
that vocationalisation of education at -1-2 stage
has been emphasised for providing-marketj
able skills to job-seekers as well as for their
renewal and modification for  relevance.
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The corresponding step, Sir, is to make
education more relevant and purposeful.
Vocationalisation is a very attractive pro-
position. But it is more demanding than what
appears possible from the current steps. This I
am saying with all responsibility, while
looking at the vocationalisation much more
closely, not as a Member of this House, but in
my capacity as a professional teacher and
researcher. Generally, it would appear that
vocational education has generated a welcome
response neither from the employer nor from
the employees in the society. The dimensions
of this problem have not received adequate and
competent  attention  although  different
administrative measures have followed from
time to time, Concentration of less intelligent
pupils in the enrolment is a fact, and their
exasperation in obtaining early gainful
employment is well known. They are neither
will equipped nor even welcome to the existing
stream of higher education. The real issue thus
is related to a radical reform ©n the supply
side with proper linkage to the developments
on the demand side. I think We can make
several suggestions here and, if you allow me,
I will make a few for the consideration of the
Government .

Firstly, in order to promote vocational
education, we will have to do somethittg with
regard to general education. For that there is a
need to reform the demand end also. A
concrete step iy moderation in the creation of
white-collar jobs requiring simple graduate
degrees, whether in th, Government o, in the
non-Government sector.

Secondly, vertical mobility of all ex-
isting slock of employees, particu'arly in the
Government and semi-Government institution
should be linked to additional vocational
skill acquisition under incentives .

Thirdly, it is possible to consider raising
the entry point remuneration of vo-
cationallyjtechnically trained hands to a
substantially higher level compared to those
obtaining for the simple graduates, whether
arts or commerce or science.
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rounmy, it is possiMe to think of providing
adequate  facility to all unskilled and
white-collar  employees with  secondary
education and tertiary education to acquire
technical and professional skills with active
involvement of industry on a mandatory basis.
It is alo possib.'e to monitor these in the
labour market, particularly the demand side;
and thus use the findings for evolving new
curriculum, discontinuing all the obsolete ones,
and launching  the more relevant ones wnh-
out loss of time. It is also worth considering
the possibility—and this has something to do
with the resources also— of creating a
national resource pool through a reform in
taxes, and " "* f°' subsidies to training activity,
whether by industry, business or in other
institution. This  would create  sustained
interest  in th, process of maintaining the
quality of skills.  {Time bell rings). Sir, I wil'
take two or three mors minutes. 1 would
like to say that I am generally appreciative of
the agencies of the Government. But one
agency needs to be brought into the picture,
and it is the All-India Council for Technical
Education which has much greater
responsibility than meets the eye. Looking at
the deterioration in the quality of technical and
professional education, I am concerned about
it. T do not know whether this body
could not hav, done a lot better and much
more responsibly than what it is
doing. I think there is a need for a substantial
course of correction in the working  of the
Al-India Council for Technical Education
since it is the apex body responsible for co-
ordinating activities, particularly planning and
promoting technical education in this country.

Another point I would like to mention here.
There is no national book policy in this
country. With all the mass media, including
the new media, book remains the basic
instrument for learning and, as a teacher, I
have no other choice but to turn to books. But
to buy a book, I have to dig deep into my
pocket. Look at the cost of the. books these
days. How-many people «an afford to buy
books, even the textbooks? We produce only
limited number of books, only twenty
thousand
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titles in a year, and consider our population.
Also, we produce them very shabbily, and at a
very high cost. With the result, we are
promoting a situation where most of the
education is without th, back-up of the key
resource called book? A word on children
books. I was looking at the number of
children books produced in China, USA and
USSR. (Time bell rings). 1 think we have to
do something much more seriously on this
issue to improve our position... (Time bell
rings)

MR. DEPUTY CHAIRMAN: Please
conclude.

PROF. CHANDRESH P. THAKUR: I
submit for the consideration of the
Government that book publishing should be
treated as art industry with all the concessions
that accrue to any industry, and if there is any
priority required, this industry should get top

priority in implementing it ...  (Time bell
rings)
Lastly, Sir, we must bring in the ia-

ternational aspect in our education policy.
We need foreign education contacts as an
instrument for exposure  to our students—
and our educational systems —to what is
better or even the best in the world. A policy
of national scholarships, systematically
linking national priority needs in the
manpower area, should be developed to
promote foreign education. The other part
relates  to education to foreigners in India.
It can be built, and very  effectively  built,
for better international economic and political
relations. At one point of time, it was
known that prof. Harold Laski had several
Prime Ministers in the wor'd from among
his students. This was the result of allowing
access to good education in England. Can
we not use that model and convert it into an
asset where our educational facilities could be
made accessible on a carefully organised basis
to students from the developing countries or
dveloped countries? And that can provide the
basis for lasting benefits. My grateful
thanks to you, Sir.

MR. DEPUTY CHAIRMAN: Mr.
Chaturanan Mishra. Five minutes.
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The questions were proposed

SHRI LAKSHMI KANT JHA (Bihar): Sir,
I rise to make only a brief intervention. I am
lully supportive of the new policy. What 1
want to touch upon are a few points which
have been very much on my mind about
which I have been talking in the past also.
Many of them are getting reflected in the
paper we have here. There are still some
doubts and misgivings on them. So, I thought
I would put forward my thoughts before this
august House.

Sir, the major problem which confronts
education which all talk about is lack of
resources. It is. therefore, very impoitant that
such resources which are there are most
effectively used. It is well-known that the
allocation is lopsided in that so much of our
resources get into colleges and universities
which produce graduates who find if
extremely difficult to get a job. Now, why is
this so? All State Governments, when they get
resources for education, forget the other side
and emphasise the university education for the
reason that for getting into Government
service, which has a wide range of posts,
degree i; supposed to be the minimum
qualification. And most parents want their
children to be eligible for that. When I wo.s
the Governor of Jamniu and Kashmir, I found
that in the backward areas wheTe there were
no schools, the parents said, "We do riot want
schools, we want a college or a university so
that our students can get Government jobs.
They cannot afford to go to Jammu or
Srinagar and live in the hostels there." So,
delinking of jobs from degrees already
attained is very necessary. Please recruit them
at a younger age and then giv, them th, edu-
cation you want. I am all for giving ad-
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ministrators the best possible education.
Educate them after selection, after recruit
ment, at Government expense. But do not
let them become a charge on the commu
nity at large. Similarly, i, regard to tech
nical education, we open up institutions.
Nobody goes to them. Only those institu
tions are popular where there is some
mstrong probability or prospect of employ
ment. Engineering used to be one of this
type when there were a very few colleges.
Now medical colleges have multiplied and
the demand for medical colleges is great
because there is a chanc, of private prac
tice to the point that there are colleges
opening which charge high capitation fee
and students are prepared to pay it and
go there. So, there is no lack of resources.
People are prepared to pay the cost. To
my mind, it is a mistake to offer these edu
cational facilities at a cheap rate then say
that we have no resources to build more.
I would much father that the Government
spend mor, money. charg, high enough
fees from al] those who can afford to
pay it and give concessions, give scho
larships, give facilities to those who are
deserving and needy. Then you will have
the resources for putting up a college.
When private people are prepared to put
un a college and find it profitable, why
should Government find th-at if it puts up
a medical college it is going to lose mo
ney? And th, mor, medical colleges you
have, the wider will b, the spread of
health facilities throughout the country be
cause each medical colleges has a hospital
attached to it. Similarly, coming to the
primary stage. In a city like Delhi, it is
impossible to get children to school. Peo
ple who get transferred to Delhi ask. What
can w, do? We do not get admission for
our children? There are tin-pot
schools, advertising themselves and
making money. The Government said is
som?tliinc wrong with the concept of what
should be the basis on which we make schools
available. | do not mind private schools
coming up. provided wa ensure standards. We
worry too much about whether they "are
making mosey or not. I am mor, worried
about whether they maintain standards or not.
Sometimes people say that these schools, like
public schools, ar, elitist in character and
frown upon them. I d,not. I maintain that if
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the rich are able to afford so many things that
th, poor cannot, and if they want to get better
education for God's sake, let them have it. If
we must have people who are rich, let them at
least b, educated. It will be much more
dengerous for th, community if th, rich are
uneducated, illiterate or have no knowledge of
the facts of life. But I would insist that in all
such institutions, Government should send
scholars, subsidize them at its own expense.
Oxford and Cambridge used to be the homes
of the privileged. Now these are world-famed
institutions because only the meritorious can
get in there, and not because of family
connections. I myself ami connected with a
trust v/hich is sending ten Nehru scholars a
year to Cambridge whom we subsidise, along
with other trusts, So they go and gtudy there
free. They are doing exceedingly well. They
go on merit alone. Let us not frown upon
them. But let us be clear in our mind about
whom to subsidise and whom not to subsidise.

Some reference was made to linguistic
States. They came int, being very deservedly.
But we have to bear in mind one fundamental
principle on which democracy works. In
democracy, we accept majority rule on the
principle and i, the hope that if I am in
minority today, J can convert other people to
my way of thinking and become part of a
majority. But there are certain things where it
does not happen. Religion is one. And
therefore we adopted secularism, so that we
are neutral between religions. I would urge
that .ven though the States have come into
being on a linguistic basis on acoount of
reorganisation, w'thin each State there must be
the greatest tolerance of people who do no
speak the language of the State. We have
problems on the borderbetween the States,
because if you carry the logic of linguistic
State? to the extreme, then nobody—who does
not speak that language—can stay there and
you will b, landing yourself with the same
logic which led to the partition of the country.
So, let us not make language a reason for
division, not make language a barrier between
the people It should be the means of
communication. So, though
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we have linguistic States, let us, in the matter
of linguism, show extreme tolerance. Thank
you.

SHRI NIRMAL CHATTERIEE (West
Bengal): You referred to minority language
between the States. By tolerance, did you say,
one should not have the mother tongue but
some othe, tongue?

SHRI LAKSHMI KANT JHA.- Iwas
talking of linguistic minority having the
liberty to speak their own language in a State
where majority language may be the basis.

MR. DEPUTY CHAIRMAN: Shri' Ma-tto.
Absent. Prof. Chatterjee.

PROF. (MRS.) ASIMA CHATTERIJEE
(Nominated): Mr. Deputy Chairman, I rise to
support the Programme of Action on National
Policy on Education.

There were much discussions and a debate
on the national policy on education in this
august Hous, a few months back. Various
siiggsetions were made by my hon.
col'eagues. Possible difficulties which could
be visualised in the implementation of this
policy wer, also discussed and the hon.
Minister explained all the points very clearly
which were raised by opposition Members
and also Members on the Treasury Benches.
We were all convinced that it would be worth-
while to implement this National Policy on
Education. The Action Plan for
implementation of the education policy drawn
up on the basis of the reports of 23 task forces
which went into the different aspects of the
new policy, on the basis of new ideas and
concepts arising out of the debate on the
subject and on the basis of the Kotharj
Commission's recommendations on education
policy, has been plr.ced before the House
today for approval.

Sir. the 204-page document discussing t'ne
Programme of Action provides a broad
strategy. The phased Programme of Action i
spread °'-r several years, after the Eighty
Five-year Plan ending 1995 and beyond.
Slow but steady wins the race. Perhaps, this
is the idea behind it. The programme will be
taken up phase-wise 'and the phasing of the
programme has been kept somewhat
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flexible so that the implementing agencies
may be able to match mobilisation of
resources whh the process of execution.

The financial implications of different
programmes need close scrutiny. Not only it
is expected that the Planning Commission
'and the Finance Minister will be consulted,
but I feel, I expect the Education Ministers of
various States and Vice-Chancellors o(f
vajrious universities will also be consulted in
this matter. The Centr, and th, States should
both shoulder the responsibility and 'he States
must fully co-operate with the Centre. States
must be involved in educational recon-
struction. The people must realise and
appreciate t'hat the Programme of Action is
not only for their benefit but it is also for the
benefit of the children.

Sir, the Action Plan deals with the whole
gamut of education, starting with early
childhood Care and education, elementary
and non-formal education, education (for
drop-outs, vocationalisation of secondary
education and stretching to higher education,
technical and m'anage-meaf of education,
research and devlop-nient. sir, higher
education is a key to the progress of the
nation. The concept of higher education is
regarded as one of the most important
indicators of 'a coun-try'a well-being and its
future because it provides vocational,
managerial and skilled manpower to different
sectors of development. That is why, much
emphasis has be«n laid ¢n the improvement
oif higher education in order to make it mo,,
meaningful. It has a great impact o, various
spheres of life of the future generation.

The content of higher education and
structure of courses should be so designed as
to 'help in realising the social objectives. This
is a very important point. Undergraduate
courses ar, ty be restructured in response to
and in conformity with the manpower needs
and needs of development. Delinking of
degrees from jobs has been mentioned. I
think, it is not desirable. The structure of
courses should b, so oriented that th, nexus
between degrees and jobs is strengthened and
the standards are more suited to the
employment market. The Action plan ‘has
proposed the constitution of a national
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apex body to deal with various aspects. This is
welcome. Th, constitution of separate bodie;
on the lines of the UGC ¢ has been proposed
ifor agriculture, medn cine, engineering and
distanc, education. I would Hte to know from
the hon. Minister, what will be th, rol, of the
ICAR, ICMR and *° National Council On
Technical Education?

I deeply appreciate the 'Operation
Blackboard' scheme and the concept of
Navodaya Vidyalayas 'as well as ‘he stress
on quality education. It has been mentioned
that efforts will b, made t, set UP one such
vidyalaya in every district of the country by
1990 and this will be fully residential. This is
highly commendable. The Centre will play a
major 10l ;, policy formulations and the
States will concentrate on the management
and implementation of the policy The hon.
Minister has assured that there wi'l be no
constraints regarding th, (funding of 'he
Action Pt'a, on [he education policy. He has
said thai additional funds would be made*
available.

Sir, education Wnich was transferred from
the Slate List t° the Concurrent List under the
Constitution (f India in January, 1977, will
remain there. This transfer does not mean
usurpation of the powers of the States, but it
only 'signifies a meaningful partnership'
between the Centre and the States ;, the field
of education. I would like to know from the
hon. Minister w'nat does he mean by
‘'meaningful partnership'? How far can this
partnership be stretched in 5.00 p.M. order to
maintain the academic atmosphere and peace
in universities so that the progress of
education in any level is not hampered? I feel
the Inira Gandhi National Open University
should provide linkages with the academic
institutions oif th, States and also various
institutes where the correspondence courses
h'av, been introduced in various universities.

Before I conclude I have no hesitation in
supporting this programme of action on
national policy on education 7986.

SHRI CHITTA BASU: Sir, the Action j

Programme on National Policy on Edu* !
cation 1986 is nothing but abdication of
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the constitutional obligation of the Gov-
ernment, Provision of free and compulsory
education to all children until they complete
their age of 14 years is on, (f the Directive
Principles of our State Policy. I have got no
time to go into details but from this
document, part II, paragraph 7, it i quite clear
that the Govarn-ment is going on the way of
abdicating with constitutional
responsibilities.

As y°u are aware, Sir, up till now the
Government has not given adequate
stress and emphasis on the primary education,
particularly univrsalisation of
elementary education. According to one
estimate 4.67 crore children will be
outside thi» schooling scOp, by 1990 and this
figure has been arrived at on the
basis of 1.5 per cent of the population
growth. As a matter di fact, the
population growth rate is 2.5 per cent.
Having regard to th, population growth rate,
by the end of 1990 the number of children who
will not be able t, enter int, school would be
about 8 crores. My question to the hon_
Minister is, has anything been provided for
the absorption of these children who will not
be having an opportunity olf joining the
school? (Interruptions), When  you nod
your head, I know your resort is to non-
formal education.  According to the present
estimate it is not possible to absorb the entire
strength and, threfore, you 'ar, relying upon
th, resort t, ,on-formal education,
Non.formal education is not a substitute
for univer-salisation °f elementary education.
Again, 1 would say that this is also gne (f the)
instances of sliding back from the con®
stitutional commitments that this Government
has made. The question of liquidation of
illiteracy, eradication of illi-1teracy should
have received the main emphasis. you
would be astonished to find that in 1951
there wer, 30 crore people who were
illiterate, in 1961 the number was 33 crore, in
1971 it was 37 crores, in 1981 it was 44 crores
and by 1990 it would be about 40 crores, about
66 per cent of our total population. Does your
'operation blackboard' provide any
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programme for the eradication of the
growing number of illitrants in our country?

SHRI P. V. NARASIMHA RAO; Y«s.

SHRI CHITTA BASU: Please show.
Therefore, Sir, it is my humble submis*-ion
that this .operation blackboard or this Action
Programme on the new education po'icy does
not attack the basic weakness of our policy,
that is elimination of illiteracy and
universalisation ©Of eliminatary educaion.

He has mentioned 'about the provision of
resources. The 7th Five Year Plan has
already been framed. For the sector of
education some allotment has already been
made. I do not know whether additional
funds will be made available, apart from the
allocation in the Seventh Five Year Plan, for
the implementation of this programme.

SHRI P. V. NARASIMHA RAO: Yes.

SHRI CHITTA BASU: Eve, the allocation
in the Seventh Five Year Plan is absolutely
inadequate, particularly in respect of
univers'alisation of elementary education. The
Seventh Plan allocation is Rs 4775 crores, of
which for th, Primary education an amount (f
Rs. 1830 crores has been allocated. Just
imagine what fjradtion of the total allocation
under the sector of education is for primary
education. But according to ~* documents
available with us, it is found that for
universal elementary education an amount of
Rs. 6400 crores will be needed. This is
exactly the position. May I know from the
hon. Minister if they say that they are very
much interested in the programme of
universalisation of primary or elementary
education a*d this Action Programme does
include , detailed programme for this, ,s 'o
what is the actual amount which is going to
be spent for this universalisation programme?

Sy far as adult education j; concerned, that
is a'so one f the potent weapons jfor
eradication of illiteracy. According fo me, the
Seventh Plan allocates only
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Rs. 360 crore. With this allocation under
the Seventh Plan, it j, absolutely impossible
to eliminate illiteracy or universalise
the primary education. Therefore  there
is no indication as to what additional
programme is there in 'Operation Black
Board' or any other programme. Will the
Minister have .hat amount of sincerity to say
that this is the target, by this year we shall be
able to fulfil this target? Instead of saying
that, they are trying to hav, the target itself
lowered, as I have already mentioned.

So, Sir, this Action Programme is not
going to take us a long way, particularly
in respect of eradication of illiteracy and
universalisation of elementary education
which should be the main twin objective
fo, any educational policy for a country
like India.

MR. DEPUTY CHAIRMAN: Shri Sharad
Yadav. Five minutes, please. May I make an
announcement? At 8 o'clock, Members can
hav, their dinner on, after another. At eight it
will be ready. The Minister for Parliamentary
Affairs has arranged it.

SHRI SATYA PRAKASH MALAVIYA:
What is the time for Lok Dal? You said five
minutes.

MR. DEPUTY CHAIRMAN: He was
absent when I called his name. And your
party's allocation k six minutes.
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SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir); While speaking on the
Education Policy last time I had slated that the
draft policy was not the last word. It could be
changed and it should he changed. And in the
Policy Document itself it has been very deary
stated, that as a result of th, experience gained
by the Government changes can be brought
about. Similarly, this Programme of Action
has also bee.n presented to us today for
adoption. There may be some deficiencies in
it. There may be some suggestions that may
come up and the Government must have an
open mind with regard to the implementation
of the Education Policy if there ate cetrain
things to be do.ne. I hope they will do it. Sir,
since the time at my disposal is very short, I
wiH only
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connfie myself to two or three points. My
weakness is with regard to vocational edu-
cation. I am surprised to find that there is no
difference between the policy statement and
the action programme with regard to item No.
25(v) on page 33. It says and I quote:

"It is important to generate acceptability
and respectability for vocationali-sation of
education. For this purpose (1) Efforts will
hav.*,to be made by employment sector, of
the economy to create" a demand for
vocationally trained manpower. . .and (2)
Linkages  through  bridge  courses,
modification of existing educational
programmes, and other measures, should
create a situation for greater professional
advancement of the vocational graduates.
Opportunities for higher edu. -cation,
continuing education and training will have
to be created."

Sir, these are exactly the same words as in the
policy document. The Minister has not come
out with the concrete plan at least for the
current year. What action programme he
propose*; to adopt in respect of these three
points? I want to know his reaction. I have
no...

ot qfo Fto ATfag wa : T
grr fzr
SHRI GHULAM RASOOL MATTO: I

hav, lead that. What action programme you
are envisaging, you have to do that.

Sir, my second point ;s with regard to
Kendriya Vidyalayas or Model Schools, It i.i
a goad idea. But this is not a solution to the
problem. I will give one example. In Srinagar
last month people were there with their wives
and children because they wanted their
children to be in the Convent school and Burn
Hall school which are prestigious schools
there. They were there throughout the night to
get admission for their children to appea, in
interviews in kindergarten, 1st grade and 2nd
grade. In this connection, I have a suggestion
to make and he may kindly consider if this is
feasible. Let Us identify two schools whether
high school Or senior secondary school in
each district which are run by the State
Governments »t present and try
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to make them as model .schools, in the sense
that they should impart same education as the
convent schools are doing. This will not
involv, any additional expenditure on the
State or on the Centte. Only it should be
identified as to what is there in th, convent
school or Burn Hall school which is not there
in any other school of the State Government
or the Central Government. They should
identify two schools in each district and try f°
improve the standard of those two schools so
as t reach the level of the convent schools or
Burn Hall schools without any additional
expenditure or a little expenditure "re and
there. This need tp be probed deeply so that
this can be done.

I am very glad that regarding minority
education in the present action programme a
lot has been said. 1 congratulate the
Government because they have done some,
thing in this direction. Again I find right from
page 117 to 120 on every item it is mentioned
that "this will have to he done by the State
Government" If this has got to be done by the
State Government and if the State
Government does not do it, what is the
Government of India going t, do about it?

SHRI P. V. NARASIMHA RAO: We da
not start with th, assumption that the State
Government is not going to do it. We say this
falls squarely within the area of the State
Government. W, will talk t, them. We will
see how theV will be made to and how they
will do it, because in principle there is no
difference at all. There may be difference
about who is to fund and how much is to be
funded by them and how much by us, etc.
Those are separate matters. But thesj a'e
matters about which there is a total consensus.
There is no question of the State Government
not doing it, because they aTe party to the
consensus.

SHRr GHULAM RASOOL MATTO./
agree with that because education is in the
concurrent list. Sir, yesterd v Mr. Raoof
Valiullah, Member from your side said that
according to laty Shrimati Indira Gandhi's 15-
point programme ITTs had to be located in
certain minority'dominated areas. He also
that this ha» been done
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i'a the State of Gujarat. Of course, those who
got admission in that ITI do not belong to
minority community alone, but there are other
communities also, who could be imparted
training there. These ITls have to be located
in minority areas to inculcate a sense of
purpose. I want that the Hon'ble Minister
should assure us that there will be monitoring
on this thing and if in that process of
monitoring, any State Government lags
behind ;, doing certain things which are
supposed to be done by them, th, Central
Government would s.ee to it that it is done and
the lacunae will be plugged by th, Central
Government by whatever means they can. [
want that thing to be assured. {Time bell
rings)

Sir, what else is to be said but I would
request the Minister fo pay a little more
attention to the vocational education because
thi.; tp my mind, seems to be the only answer.
At the present moment, at least T am talking
of Jammu and Kashmir State, where
education ha; only one aim and that is the boy
should go in for engineering or for medicines.
There is no other purpose before him yhich he
has got in his mind. I feel, the time has come
when the Central Government should see to it
that voactionalization gets the pride of place
and when I said that nothing has been done, 1
have only stated that pride of place should be
given to the vocationally educated peopl, than
thos, who come from other fields. With these
observations, 1 congratulate the Minister that
they have come out with this programme of
action and I hope that by experience,
whatever lacunae aTe there will b, plugged.
This is au ongoing process. It should be
treated as Ae ongoing process. Monitoring
should be strictly done and whenever there is
need for further things to be done in the
matter, they should do it.
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MR. DEPUTY CHAIRMAN:  Shri
Mo&tafa Bin Quasem. Pleas, take (nly two or
three minutes. Your party's time has already
been exhausted.

SHRI MOSTAFA BIN QUASEM. Mr.
Deputy Chairman, Sir, from our side, our
learned colleague, Dr. R. K. Poddar has
expressed our views regarding the major
aspects of the document. [ do not want t,
repeat those. But what I would like to reiterate
withui this short period of time is this. You
would kindly agree that it is not palatable
for any Indian to consume the fact that while
nearly 15 per cent of the total world
population resides in our country, 40 per cent
of the world's illiterate people reside in our
country. And the constitutional goal of
untversalisation of primary education
continues to remain even today a distant
posibility. 1 mention this fact because this
document claims, and the earlier document,
the policy on education, claimed that there has
been an improvement in the rate of enrolment
at the primary level. There is no denying this
fact. But any complacency that one may
derive from this improvement in the rate
of enrolment is sure to evaporate when one
looks at th, alarmingly high rate of dropout at-
the primary level. There could be many
reasons for this high rat, of dropout, but you
would kindly agree that one major reason for
this high rate of dropout is the abject poverty
in the life  of millions of people in bur
country. So, in the present socio-economic
conditions what is needed is to provide
incentives to these poor families. There are
existing provisions for incentives in the form
of supply of mid-day meals to the students, in
the form of supply of dresses to the students.
But I was expecting that this particular
document, the Programme of Action, would
include newer incentives 30 that the retention
at the primary level may be higher. But there
is no stipulation in this document itself
regarding newer incentives to be provided
to be poor families. We
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have been demanding, let there be a Prog-
ramme—food for education programme—
particularly in the context when we are
given to understand that a huge food stock, is
rotting in our FCI godowns. We expected
that some sort of food for education
programme would find place in the
document, but that is Absent in the entire
document. Secondly, the Government is
going to establish one Navodaya Vidya-laya
in each district spending nearly Rs. 2 crores for
each school during the Seventh Five Year Plan
period. Wehave been asking; What is the
Central  Government's  programme  for
development of other common schools, at'the
secondary level? ~ Mr. Honourable Minister. I
would most humbly like to draw your
attention to the document itself 'hat your
programme, the Operation Black Board,
mainly relates to primary schools, mj that too,
to my mind, is an empty programme—
this Operation Black Board—because that
programme is not backed by immediate finan-
cial resources.  However, the majority of the
students will be studying in the common
schools.  Only » microscopic minority of the
students will find a place in your proposed
Navodaya Vidyalayas. Even if we take into
consideration the question of meritorious
students, twenty times more meritorious
students will be studying  in these common
schools at the secondary level. This
document practically does not make any
concrete proposal for development of the
common schools at the secondary level.
Now, the entire responsibility has been left
to the State Governments. ~ We all know that
State Governments are starved of funds, and
this is particularly beeause of the gradual
but calculated intrusion of the Central Govern-
ment during the last several years into the
areas of fiscal, operation of the State Go-
vernments. In spite of that, on an
average the State Governments are spending
about 23 per cent of their budget for education,
and we know the position of the Central
Government in this  respect. (Time bell rings]
What 1 would like to demand of th:
honourable Minister is he would make a
categorical assurance while replying to the
debate that the Central Government would
earmark a special fund for development of the
common schools at the secondary level in our
country.
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SHRI P. V. NARASIMHA RAO: Mr.
Deputy Chairman, I am grateful to all the
Members who have participated in this
discussion. They have given suggestions
which are good in themselves although I
would, like to remind them that most of them
have been covered in these 200 pages. It is
difficult to read all these 204 pages now, each
page, each para, each line. They do need
some time and a little more concentration.
But on the whole, my first comment on the
debate, my first submission on the debate,
would be thatl almost everything that has
been said in the- debate has been covered in
one section or other of the programme of
Action. Now, if I go into all these matters one
by one, again I will be taking too much time of
the House and even if I do it at  the end of it,
there is no substitute for eacfr Member
reading the document himself. So I would not
be really adding to the  impressions or to the
information 'except marginally. That is
why I would like to take the entire debate into
a few headings and point out what has been
said in the Programme Action on these
headings  so that I present before the House a
kind of package which comes out of this
Programme. Of course, it leaves out
many other things which are contained in the
programme. But there is hardly anytime to
go into all those things now. Sir the first new
point, the first departure— and it is a departure
which is not just verbal, but a departure of
policy in this new Policy and programme-Ms
that we are taking education not as a
service, but as a vital investment, 1 vital
area of investment, in the development of the
country and for its survival. ~ We have gone
to the extent of saying that it ig vital not
only for development, but also for survival,
because the policy clearly states  that the
danger of not investing on education is not
acceptable to the country.  Today we may be,
saving some money by not investing on
education. But after ten years or fifteen years
or twenty year, or w, will rue this day if we
were so short-sighted as not to invest as much
as is needed on education. So, that
realisation which has found a very clear
expression in the Policy Document itself is a
departure. This &£ what r would like to* say.
Despite
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whatever scepticism, cynicism, non-belief,
disbelief, etc. may still be persisting, I would
only say that this has been taken as an article
of faith by this Government and I would like
the honourable Members to look at it, at least
to some extent, from this point of view that
there is a departure,

Sir, honourable Members have  raised the
question of prioritization. Now, hav-.  ing
taken this as an investment and hav-I  ing made

this statement at the very beginning that funds
needed in the Seventh Five Year Plan for
whatever we wish  to do or whatever we can
possibly do in the Seventh Plan would be made
available. I do not think that there is any room for
further discussion on this subject. We can
certainly take up item by item and see how
much each item is going  to cost, how much is
going to be spent on each item, etc. We
will certainly have some other occasion to go
into  those things.  As I said earlier, those
things are being worked out, they have been
worked out to some  extent. But still they
need to be worked out in greater detail because
we want to see that when all these 23 Task
Forces which have been working on different
topics come up with different bills, different
amounts,  saying that this is what is going to be
the cost, certain other linkages have to be
established, certain overheads could be reduced,
certain economies could be brought ab»ut and
certain co-ordinating factors are to be brought
about. So, all these exercises would need a
little  more  time. But meanwhile, since
there has been a doabt raised in the minds of
everybody—everybody. Members of
Parliament, others, educationists—in the
country that all these exercises which we have
taken up and completed in record time,
within  ouff year, will come to naught if you do
not hav, funds for these things, on that account I

wanted to give an assurance. It is not a
question of binding me.
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So, Sir, this is something which is com
mitted and that commitment I wanted to
make in the most categorical terms. I
would now go to the next point. Now,
what is the prioritization? What are
our priorities? They have also been
spelt out very clearly in the very last para
of the Policy statement. We have said
that the base of the pyramid is our pri
ority. In the Chapter on Elementary
Education, at page 7, in para 2, it has
been said that the NEP, that is, the New
Education Policy gives an unqualified
priority to universalisation of elementary
education. Now, what else do I haves
to say? What ambiguity can there be
when it i "unqualified priority"?
There is in elementary education emphasis
on, one, universal enrolment and universal
retention of children up to 14 years of age,
enrolment aand retention, and two, a sub
stantial improvement in the quality' of
education. These are the two thrusts
which have been decided upon. We
have very clearly stated that it will not be
possible to complete the universalization up fo
the age of 14 within 1990.  We have made a
fresh calculation. We have taken a realistic
view and we say that up to the age of 11 it
will be possible; up to 14 it will not be
possible. Whatever amount of money you
may have,  you will not b, able to do. Itis
not just a question of putting money, it is a
question of organization. It is a quesrion of
going to every village, every small hamlet,
and getting things done there. So we find it
v/ill not be possible, humanly possible, to
do this within 1990. We have  taken
1995 as the period within which the age group
of 14 will also be covered. UP  to> 11, we
will cover  within 1990.  The schemes are
worked out on that basis. Now, if some one
criticizes this as a slide-back, it was not
difficult to say something. ..

SHRI CHITTA BASU.- Is the calculation
about non-formal education or formal
education?

SHRI P. V. NARASIMHA RAO:

1986]  National Policy on 182
Education, 1986

Both together. Formal education is something
which I am going to give.  Butit will for
really cover every Dbody. This is where
non-formal education comes in.  If you read
the section  on non-formal education, it is
clearly stated that even if you have a school,
even if youhave a teacher, for 101
reasons boys are not going to be sent to the
schools by their parents.  Now,  merely
giving  a school and teacher is not going to
do the trick. ~ We have seen that enrol-
ment had improved. But at the same time the
drop-out rate has also been so alarming. The
school is there. The teacher  is there. The
reason of dropouts lies somewhere else, not
in the school. Where there is no school, we are
going to give a school. That has been stated.
But the question of non-formal part of  the
education comes in where it is just not
possible  to get everybody to school for
various reasons. That is why, both have to be
seen together. They are not contradictory to
each other; they are not really something like,
if you cannot give formal education you give
non-formal edudation as a second best;
it is not like that. They are
complementary; they are supplementary;
We have made it abundantly clear that what
non-formal education givesi today is
something which can be converted into formal
education. The boy who has got non-formal
education will easily be able to go into the
formal stream. Now, what does this mean?
Whenever  his parents are able to send him
or  whenever we ar, able to help to the
extent of getting him to regular school,
he would be able to do so. This is the kind of
linkage established between non-formal and
formal education. Now, no amount of
quibbling is going to solve thig problem.
When I say that every hamlet will have a
school, that is only a part of the story. I cannot
say that I can compel every parent to send his
boy to school. But every fami'y has to be
contacted. Such micro-planning has been
described in the Programme of Action to the
extent of saying that every parent, every
family, has to be contacted by someone. We
may say to the parents, "If you cannot send
your boy to the regular school, you may send
him in the evening  to
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place; he will learn something. Later on, he
will get into the school whenever he can".
So all these possibilities have been gone
into.  Nothing, has been left to chance. Of
course, 1 cannot say that it is one hundred
per cent perfect. We will have to go on

adding, refining, changing, wherever
change is accessary. But I must submit
that all these possibilities have been

taken into account.

Non-formal education is nothing' new. It
was referred to in the 1968 Policy also. So, it
is not as if some inferrior kind of education i
being injected into lb-; system for the first
time now. The linkage between the forma!
and non-formal has been very clearly
established. We hav, even said that if the
State Government thinks that the timings of
the schools are not really convenient for th;
poor people and if they would b, wil'ing to
send their children to school if the timing are
change, they can change the timings. Some
State- Governments have said that there
should b, change. Others 'aid that there
should not b, any change. We are going to
give them the opportunity to change the
timings; if they so think, they can certainly do
so. This flexibility has been built into the
Action Programme.

The third point is about the mother tongue.
Some Members even said that we have lost
sight of the mother tongue or we have not said
anything about the mother tongue. Far from it.
Far from not saying anything about the
mother tongue, we have gone to the extent of
saying that where the mother tongue happens
to be a language other than those enumerated
in the Eighth Scheduled, even there wc are
going to aive education in that mother tongue.
If you see the Section "Language
Development", it is taken for granted the
mother tongue shall be the medium of
instruction up to a point. Th, real question is
whether it has to be a medium of instruction
for higher education. There is no doubt about
the mother tongue heing medium at the
primary education, secondary education etc.
That hag heen settled long ago. Now,
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what we .have gone on to say is this. This
is what it says:

"However, the need to provide education
through the mother tongue, which may be
different from a modern Indian language
included in the VIII Schedule is recognised
on academic grounds. The. Constitution of
India recognises, in respect of linguistic
minorities, the desirability of providing
instruction through the mother tongue for
first fiv, years of education, (Article 350-A).
Every effort is. therefore, required to
implement this obligation, although a
number .of difficulties are likely to be
encountered; administrative and financial
feasibility —of providing instructional
facilities through a veriety of mother .
tongues, difficulty to use some tribal
languages a; media of education, etc."

Even these difficulties have been ref-
ferred to and it has been clearly stated that
aneffort  will be made 0
make the mother tongues the  medium of
instruction, even where they are  not either
Bengali or Hindi or Telugu or any of the
languages enumerate in the Constitution and
any of the languages which are official
language in  their respective States.
Therefore, even other languages, if they
happen to b,  the mother tongue of a
child, will be made the medium of
instruction and the child shall get education,
at least for the first five years, through that
mother tongue.

SHRI M. KADHARSHA
Nadu): What about 'after five years'?

(Tamil

SHRI P.V. NARASIMHA RAO:
That is the point. After five years., what are
the State Governments doing? Today, every
boy or girl does not study only just for the joy
of learning. He has to live. 'He has to get a
job. He has to get higher education. So the
question is : where do you switch ovt, from
one language to another? If there is a tribal
language and it is not so developed that it can
be the medium of instruction at higher levels,
what do w, do? What / the position of tribal
languages today? Many of them do not have
even a script of their own. But istill efforts are
being made to create a script for them or to
adopt a script ~ for
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them, whether it may be Nagri or Roman or
whatever. All this is being done and this is
going to be continued according to the
Programme.

Sir, then I come to incentives. I am really
sorry that all that I am doing is only to point
out that all the points raised and the criticism
made are already covered in the document.
Sir, about the incentives, it is clearly
stated here.

In fact, it is the weaker sections of society
who need incentives; that goes without
saying. 1 don't think there are any (wo
opinions aboul this. And the question of
incentives comes in the Action Programme
while dealing with the weaker sections, the
Scheduled Castes, the Scheduled Tribes and
other backward classes. It is that Chapter
which give; you a full account of what
incentives are going to be given. It is said
here. "The operational strategy for achieving
the above goals and the targe's for
implementation will be as follows: (a)
Incentive to indigent families to send their
children ta schools regularly till they reach
the age of 14". Under that there are about 12
to 14 points Then the second one is "pre-
matric scholarship for -children of families in
occupations like scavenging, flaying and
tanning." "Constant micro-planning and
verification will be done to ensure that
enrolment, retention and  successful
completion of the courses by the SC/ST and
weaker sections do not fall at any stage."

Sir, it is not simply improving once as a
one-time operation and forgetting about it.
We shall see to it that if there is improve-
ment, there is no slide back. And further
improvement and again no slide back, The
improvement should be a sustained one. Now
to that extent, micro-planning has been
brought out in the Document. Then, Sir,
"Location of school building, balwadis, adult
education centres in the areas inhabited by
SC/ST and the weaker sections as far as
possible. Of course, if the school is already
located at some other point in the village" we
cannot possibly close the schoot or dismantle
it. Whenever new schools are built, the
location will be chosen so that for the weaker
sections it will be easier, whenever a balwadi
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is opened, it should be easier for the weaker
sections to take advantage of these facilities.
So, all these have been spelt out very clearly.

Then. Sir, about primary education. The
entire Elementary Education section, the
chipter itself clearly spells out what is being
done in the 'field of primary education. Then
comes Technical Education. Sir, one
Member again said something which shows
that he did not get .the time to go through the
document; he is no; to blame, time is to
blame.

‘ﬁ{mmﬁ:mﬁﬂﬁ#
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I would like to know what exactly any-
body can mean by universalisation? You see
first that you give priority to those sections.
Number 2, make the schools more attractive.
Is there any third thing that can be clone? I
have already described the incentives. ' Now
all these things have been incorporated in
mis under different heads, different sections.
Therefore, you must have a full reading or
the Document. You may perhaps still find
that something is not there. That is a different
thing. But at least find something which is
there first. Then you think of something
which is not there. I am prepared to take up
that which is missing in the document any
day. There is
no

vT E1E geww

question about that.
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Sir, about Technical Education, we have
said that the All India Council of Technical
Education will be given a statutory
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status. That has come very clearly in the
section on Technical Education. It is said: "A
proper legislation will be introduced by the
Central Government after due consultation
for vesting the All India Council of Technical
Education with statutory authority to play the
roles assigned to it by the National Policy on
Education effectively." In the policy and in
the other sections of Prog-

6 00 VM ™™™ * Action, the role of the All-
India Council has been very clearly brought
out. Again, it is a question of time. I could
read from the document but I assure the hon.
Members and the House that if they find a
little time to go into that chapter, they will
find that all these matters have been properly
spelt out as fully as one can.

About vocationalisation,

HIZ A18H
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there is a very clear spelling out of our
objectives in vocationalisation. I must say that
there has been a lot of confusion between the
ITls, the polytechnics and the + 2 stage
vocationalisation, and this confusion ha;
persisted for a long time. Mr. Matto read out
one para. The very next para I was requesting
him to read, which 1 have to read since he has
not read it. "The role of plus-two stage in
schools vis-a-vis those of ihe polytechnics,
ITls and other Certificate-level institutions in
providing vocational opportunities has to be
outlined. While * ITls and polytechnics would
cater generally to the organised industrial
sector, thrust in the school programmes of
vocationalisation would be on the sectors not
covered by them and on the potentially very
much larger service sectors. The school
system would give greater attention to the
areas of agriculture, agro-industries, business
and commerce, home science and health and
para-medical vocations."

In health itself, we have appointed a
committee. The Health Ministry has
appointed a committee; it has come up with
several courses at the + 2 stage which geek to
give these boys and girls
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much better expertise, much better motivation
than is being given at present for the medical
staff ~ who are being trained. They are getting
some kind of training; they are good. But
that training needs to be supplemented, and
this committee has come to the conclusion that
the + 2 stage of vocationalisation is the
most appropriate stage at which all this  can
be imparted. * So, that content of training will
be considerably strengthened and improved.
Thus, vocationalisation ~ has been very well
taken care of. In fact, only day before
yesterday I was in Madras, visiting an
institution called Technical Teachers'
Training Institute. ft trains technical
teachers working in the polytechnics.
Four such institutions are there in the country
and Madras is one of them. T happened to
be there and I visited that institution. 1
have given them a task. I said that this is
my need. They have to demarcate these
areas; what is an ITI to do, what is a
polytechnic to do. what is -j- 2 to do and what
are the courses. We have to aive you a
hundred courses, cr two hundred if necessary,
at the + 2 stage; so that, what Kothari
Commission said years and years ago. will
come true at least now. Ko:hari Commission
wanted all this to be  done immediately then.
But, for various reasons, the State Governments
did not come forward, the Central Government
had noi authority at that time in this pari Of
education, and for various reasons this could
not happen. To lay with the acceptance of
10+2+3 system—it has taken exactly 10+2 + 3
years to get accepted--now that it has been
accepted by most of the* States, we can take
the next step nf really diversifying the -f 2
stage and we are at it. The Programme of
Action has brought out these points very
clearly.

And then about funding of education. I
have already said that according to priorities,
funds will be allocated, whether it is at the
high-school stage or primary stage. But on,
thing I must muke very clear that according
to the policy—I cannot go against the policy;
I cannot go beyond the  bounds  of
the policy.

Uz AR WM oua Wi €, 9%
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Sir, the policy is very clear. We have to
concentrate on the base of the pyramid. We
also have to concentrate on the top of the
pyramid because that is where the real
prestige of the country is involved. Most of
our HTs, our prestigious institutions, highest
institutions on the technical side, have
become handicapped as a result of the
equipment available with them having
become obsolete. They ar. ten years old,
fifteen years old and the equipment needs to
be improved. Unless we give first priority to
these institutions and their equipment, they
will become totally irrelevant. Therefore,
these are the two areas where there will be
concentration. In all other areas, as the policy
says, there will be  consolidation.
Consolidation is not a small programme.
High-school level consolidation itself is a
massive program-Tine. Vocationalisation is a
massive programme and it is also to receive
priority. It is in the priority sector so far as
we are concerned.

The- language question has been very fully
brought out. In fact, the policy says nothing
about language except to reiterate the 1986
policy. But the Programme of Action gives a
whole Chapter on language and I would,
particularly, like to mention that for the first
time in the history of education in India, the
Central Government has taken the
responsibility. a major responsibility, to
develop all the languages of India and not
just Hindi. On a hundred per cent basis,
language teachers are going to be funded by
the Central Government. I will just read three
paragraphs, sub-paragraphs, from page
114;

"(i) The Central Government should
continue to assist the non-Hindi speaking
States for the appointment of Hindi
teachers.

(ii) The pattern of Government of
India's assistance should be restored to 100
per cent of the approved expenditure on
the appointment of Hindi teachers as was
available till 1978-79."

In 1979, it was brought down to 75 per
cent or some lower percentage.

Education, 1986

"(iii) On the pattern of the scheme for
appointment of Hindi teachers in non-
Hindi speaking States, cent per cent
assistance should be given to Hindi-
speaking States for the appointment of
modern  Indian  language teachers,
preferably teachers of South) Indian
languages, as the three-language formula
suggests.

(iv) Apart from establishing teacher
training institutions for training of Hindi
and modern Indian language teachers in
States, facilities for training of language
teachers need to be augmented and
improved in existing teacher train ing
colleges.

(v) The Ministry's language institutions
should be strengthened to undertake
programmes facilitating teaching of
languages, particularly research in
methodology of teaching languages and
experimentation in the use of computers
and new communication technologies."

This will come in handy in giving them
new skills of language teaching. Imagine 14
languages, 15 languages, teaching in those
languages being developed not only for those
who speak that language but also for those
who do not speak that language. In a non-
Telugu area, if Telugu is to be taught, how is
it to be taught? Is it to be taught as it is taught
in Hyderabad or Warangal or Guntur? It has
to be on a different footing altogether. Just as
we have an institution in Agra which trains
Hindi teachers from non-Hindi States in the
methodology of teaching Hindi to noa-Hindi
students, imagine the same thing being
replicated in the case of all the languages. It
is a massive programme. You cannot take up
the entire programme within the next two-
three years. But what is really conceived of is
a massive programme which will make for
national integration. Imagine lakhs of people
say from U. P. or some other State speaking
the South Indian languages in their own way.
As Hindi is spoken in the South, Tamil swill
be spoken in the North, Telugu will be
spoken in the North. All this can happen.
There will be a kind of gross-fertilisation of
the language genius in this country.
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SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): But, Sir, it will be a one-
way traffic.

SHRI P. V. NARASIMHA RAO: It will
not be a one-way traffic because the Central
Government is accepting the res-< ponsibility.
So far it has been a oneway traffic mostly,
exefpt one State having tried teaching Telugu
and having succeeded very well, I know that.
So, this is the new thrust. If 1 have to say
anything more, I will have to start reading
from page 1 to page 204.

SHRI NIRMAL CHATTERIJEE; This is
one area where you have said that the fund
will be available from the Centre. Apart from
this you can indicate where else you have
talked about funding from the Centre.

SHRI P. V. NARASIMHA RAO: In the
policy itself it has been very clearly stated
that the Central Government  will hereafter
bear a major share in the area of education,
particularly on the quality side. ~ What does
that mean? . Take operation blackboard.
What is operation blackboard? It is
nothing but quality. Now if the Central
Government is going to share a major portion
of operation blackboard or may be more than
major, we will have to talk to the State
Governments as to where they stand, where
we stand and how much we can give and all
that, but the money has to be found. Now there
is no question of funding by the Central
Government or the State Government, the
point is that money is going to' ke found.
What it the plan of education? It consists
of a State sector and the Central sector. If
additional funds are found, they will naturally
be spent in the same manner. Naturally as the
policy says, the administration and
implementation at the grassroot level will
remain with  the States. We come in only
where the quest/on of qua/fry comes in. Just
like the UGC. That is under the old
dispensation of the Schedule, the Central List,
Union List.

Now the question d/ how much is going to be
spent will be decided only when we
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sit wii'n the State Governments, there * n,

difficulty about that. If there is some
misgiving that we are going t, throw the cntir,
burden on the Stat, Government, well. Il 1
can say is that that i not our policy. The
Central Government, having taken the major
responsibility, will not say that we cannot find
funds. It j, , different t'ning if the amount i too
large, then wherefrom that kind of money wilt
be found? As Mr. Chitfa Bas, said, it is alio
true that in the Seventh Five Year Pl«n
amount 'X' has been provided and wilhii that
'X" amount we wil not be able to do all that we
wish to do. That is why I am saying that
alongwith the 'X' amount another amount 'Y'
which is requited is going to be found.

SHRI CHITTA BASU: Sir, what I
understand is, before the new elucati»n policy
was framed the structure of the Seventh Five
Year Plan was already there. Does the
Government propose to alr the basic
structure of the Plan financially. particularly
Jn respect of the education?

SHRI P. V. NARASIMHA RAO: the idea
is that we give a new priority to education. A
new priority .mean, a priority which has not
found , place ™ the Seventh Five Year Plan
when it was formulated. Is t'nat ,U right, am I
clear?

SHRI CHITTA BASU: Yes.

SHRI P.V. NARASIMHA RAO: Tha»k
you very much.

SHRI. M. KADHARSHA: Just one
minute. [ am thankful to the hon. Minister for
making the intention (f the Government clear
by saying that regional languages “'U be
taught only up to fifth standard. So. if he
wants to get employment opportunities, he
will automatically 'nave to go in > Hindi.
Thi, j; one way of imposing Hindi an indirect
manner. So. our apprehension in this respect
should be cleared.

SHRI P.V. NARASIMHA RAO: I never
said that. If you are wanting t, put words in
my mouth which I have never said, what can
I do? Anyway, it is good, I must thank you
that you have don, it here so*
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that I can clarify the position. If you had gone
outside and said so, I would not have got th,
opportunity t, clarify it. That is not the
intention at all. We are having the regional
languages taught as medium of instruction at
all kind of levels—high school, college,
university. It is already happening. We know
that many of the subjects are being taught
even at the university level in regional
languages. There is no question of going back
on that. I am very grateful to you for having
raised this here.

PROF. (MRS.) ASIMA CHATTERIJEE: 1
have one small point for clarification.
Separate bodies are to be constituted for
agriculture, medicine, engineering etc. What
will be the role of the ICAR, ICMR etc.

SHRI P. V. NARASIMHA RAO: Their role
will be as has been very clearly set out in the
policy. In fact for all these areas of professional
edu-+ cation, an umbrella body is to be set up,
because today what is happening is that these
bodies are functioning in isolation. They should
not function in isolation; there should be proper
coordination. Take agriculture for instance.
There are many courses at the plus 2 level
which we could introduce and get these boys
and girls some levelihood at the end of plus 2.
They need not go to an Agriculture college. All
of them need not go because once they go
there, one does not know whether they want to
become farmers or Agricultural officers.
Similarly at the graduate and postgraduate
level, they get instruction, they get education
which makes them a little unfit or less fit for
doing manual work at the middle level. Now
the middle level courses have fo be devised at
the plus 2 stage. Naturally we will sit with the
ICAR, we will sit with the ICMR, we will sit
with the Polytechnics, we will sit with the All-
India Council of Technical Education—all
these bodies will come in. So far as AICTE is
concerned, it has already come in. They are
looking into vocationalisation very closely;
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they will have to go through vocational
courses at plus 2 stage. Similarly ICAR will
have to do it, ICMR will have to do it,
whatever expert bodies are there, they will
have to devise courses. Universities are devis-
ing our high school courses in many States.
This is well known. At least I remember in
Andhra Pradesh, when we wanted to have the
Intermediate courses drawn up, we actually
asked the university because we told them,
"These are going to be your feeders, what are
you going to teach them in the university,
what do you want us to teach them before
they enter the university? Because there
should be continuity and that continuity can
come only when you are the authors of the
syllabus." Of course, we had the teachers
also, but the point is that we have had to do it
at the expert level.

MR. DEPUTY CHAIRMAN: Now I shall
first put.. .No more questions please.

SHRI NIRMAL CHATTERJEE: I don't
think you are suggesting that it is education
which is the missing link for our full
employment work.

MR. DEPUTY CHAIRMAN: No, please. |
shall first put the amendments Nos. 1 to 5
moved by Shri Satya Prakash Malaviya to
vote.

Amendments Nos. 1 to 5 were put and the
motions were negatived,

MR. DEPUTY CHAIRMAN: I shall
now put amendments  Nos. 6 and 7
moved by Shri Chitta Basu to vote. r
Amendments Nos. 6 and 7 were put and
the motions were negatived.

MR. DEPUTY CHAIRMAN: I shall now
put amendments Nos. 8 to 16 and
18 and 19 moved by Shri Chaturanan
Mishra to vote.

Amendments Nos, 8 to 16 and 18 and
19 were put and the motions were,
negatived.
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MR. DEPUTY CHAIRMAN: I shall now
put amendments Nos. 20 to 23 moved by Shri
Mostala Bin Quasem to vote.

Amendments Nos. 20 to 23 were put and
the motions were negatived.

MR. DEPUTY CHAIRMAN: I shall now
put the Resolution moved by Shri Narasimha
Rao to vote. The question is:

"This House approves of the Programme
of Action of the National Policy on
Education, 1986, laid on the Table of the
Rajya Sabha on 8th August, 1986."

The motion was adopted.

MR. DEPUTY CHAIRMAN: Now Mr.
Janardhan Poojari to lay papers on the Table.

PAPERS LAID ON THE TABLE-

I. Notifications of the Ministry of
Finance (Department of Revenue)
and related papers

1. Central Excise (15th Amendment)
Rules, 1986

in. Notifications under the Customs
Act, 1962 and related papers

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARI: Sir I beg to lay op
the Table:.—

I. A copy each (in English and Hindi) of
the following Notifications of the Ministry
of Finance (Department of Revenue),
together with explanatory memoranda
thereon:—

(i) Notification G.S.R. No. 1014 (E), dated
the 20th August, 1986, seeking to provide full
exemption from excise duty on goods and
materials of iron or steel obtained ', by
breaking up of ships, boats and other floating
structures.
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(ii) Notification No.  387/86-
Central Excises, dated the 22nd August,
1986 regarding grant of full exemption
from excise duty to liquid oxygen
explosives.

(iii) Notification No. 388/86-Central
Excises, dated the 22nd August, 1986,
prescribing a concessional rate of 10 per
cent excise duty for electrically operated
trolley buses and battery powered road
vehicles.

(iv) Notification No. 389/86-Central
Excises, dated the 22nd August, 1986,
restricting the concessional rate of excise
duty for damaged and sub-standard cut-
pieces of leather cloth by providing
certain size and quantity restrictions.

(v)! Notification No. 390/86-Central
Excises, dated the 22nd August, 1986,
extending the full exemption available to
erstwhile  Tariff Item 68 goods
manufactured by Government factories,
KVIC units etc., upto 31st August, 1987.

(vi) Notification No. 391/86-Central
Excises, dated the 22nd August, 1986,
prescribing a concessional rate of 10 per
cent excise duty for sugar
confectionary.

(vii) Notification No. 392/86-Central
Excises, dated the 22nd August, 1986,
prescribing a concessional rate of 20 per
cent ad valorem for food colour and food
colour preparations.

(viii) Notification No. 393/86-Central
Excises, dated the 22nd August, 1986,
prescribing a concessional rate of 20 per
cent ad valorem for Barrier Creams.

(ix) Notification No. 395/186-Central
Excises, dated the 22nd August, 1986,
prescribing a concessional rate of 15 per
cent excise duty ad valorem, on winding
wires of copper.



